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BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE, AT PUNE
INTERIM APPLICATION No. 742 OF 2025

(APPLICATION FOR STAY)

IN
APPEAL NO. 431 OF 2025
M/s S. S. Services ...Applicant
Versus
Central Pollution Control Board & Ors ..Respondents

REJOINDER ON BEHALF OF APPLICANT TO THE
REPLY FILED BY THE RESPONDENT NO. 4

I, Ashish Vilasrao Ghatge, Aged 56 years, O/a. R S No 206
CS. 92/29/A, E Ward Kasaba Bawada, Tal: Karveer, Kolhapur -

416006, do hereby solefnnly affirm and state on oath as follows:-

1. I submit that I am the authorized and as such I am well
acquainted with the facts and circumstances of the same and

competent to swear the present Rejoinder.

2. That I have read the contents of the Reply to the delay
application filed by the Respondent No. 4 herein and

understood the same.

3. At the outset, I deny all the averments made in the Reply
affidavit filed by the Respondent No. 4, to the extent they are
contrary or inconsistent with the contents of Stay application
to the Consent to operate and appeal or the present rejoinder.
Nothing in the Reply affidavit may be deemed to be admitted

only for want of specific non-traverse.

4. In reply to para No. 1, 2, 3, | have no comment as of now
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In reply to para 4 I say that the contents of these paragraphs are
denied. No part of the Reply is admitted unless specifically
mentioned herein. The stay application is neither
“presumptuous” nor “infructuous.” The impugned Consent to
Operate dated 26.08.2025 was granted during the pendency of
statutory proceedings before the Tribunal. Therefore, the stay
sought is essential for protection of the subject matter of the
appeal. Therefore The contention that the stay application has
become infructuous is factually incorrect. The Consent to
Establish as well as Operate is itself the subject matter of
challenge in the Appeal, and Respondent No. 4 is attempting to
operationalise the facility as seen from the photographs annexed
as Exhibits A & B to the reply (pages 5-20). Without any legal
handover or agreements. I say that Operation of the plant during
pendency of the appeal would render the appeal nugatory and

cause irreversible environmental harm.

. In reply to para 5 to 7, I have no comments.

. In reply to the para 8 I say that the continuous chain of illegal

actions by MPCB that violate statutory mandates, CPCB
guidelines, and judicial directions of the Hon’ble NGT in
Kolhapur Municipal Corporation Case No. 36/2013.
Respondent No. 4’s attempt to segregate the Consents is

artificial and untenable.

. In reply to Para 9, I say that Allegation that Appeal Against

CTO Not Filed, Respondent No. 4 wrongly states that no
statutory appeal has been filed against the CTO. The present
main appeal (Appeal No. 431/2025) already challenges the
CTE, amended CTE, and CTO collectively in separate
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applications, as the CTO is merely a continuation of the flawed

approvals granted earlier.

9. In reply to para 10 I say that, the Applicant raised detailed
objections from time to time which is on the record as well as
before granting CTO also on 12.08.2025 and 16.08.2025, which
the MPCB ignored while granting the CTO. The allegation that

the Applicant “slept over its rights” is false and misleading.

10. In reply to para 11 I say that already I have stated in the

aforesaid para number 8

I1.In reply to Para 12 I state that Respondent No. 4 has
participated in all the proceedings related to this matter and has
himself made a statement before the Hon'ble High Court that he

| will not claim equity over his investments etc. Therefore, I deny
: ﬁ;}i the averments made in paragraph 12. It is denied that absence of
interim relief before the High Court indicates lack of merit.
Interim relief was not considered the Ld. Advocate appearing
for the Respondent No. 4 made the aforesaid statement across

the bar. The contention that Respondent No. 4 has “validly”

obtained consents is demonstrably incorrect. The site violates
CPCB Revised Guidelines (2016) with respect to minimum 75
km distance requirement, The jurisdiction bed strength is less
than 10,000 beds, prohibiting a new CBWTF; The proposed site
has habitations within 500 m and water source within 20 m
(contrary to Para 6 of CPCB guidelines); No mandatory NOC
was given by the existing facility SS Services. Hence I say that
without following any procedure established by the law the
CTE and CTO given to the Respondent No. 4. The Hon’ble
High Court transferred the entire dispute to NGT, being the
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appropriate forum for environmental adjudication. Hence This

reinforces the necessity of interim protection by this Tribunal.

12. In reply to para 13 I say that there is no handover of the areas
till date therefore I deny the para 13. The Photos in Exhibits A
filed by Respondent No. 4 merely show internal construction
and vehicles. They do not establish statutory compliance and
cannot override documentary violations already placed on
record by the applicant. 1 say that financial investment is
irrelevant considering the statement made before the hon’ble
High court as well as per the Environmental jurisprudence is
clear that No equity lies in favour of an illegal, non-compliant,
or premature project. Financial investment made during
pendency of litigation is at own risk, and cannot be a ground to
deny stay. Once the CTO is operational, biomedical waste
incineration will commence, creating irreversible harm to air, p
water, soil, and public health. Granting stay prevents
irreversible damage and preserves the environment and the
subject matter of the appeal. Respondent No. 4 has not yet
started operations, as evident from their own photographs

showing incomplete setup. A stay will prevent unlawful

commencement and does not prejudice any legal right.

The applicant already covered Radhanagari, Bhudargad,
Gadhinglaj, Gaganbawada and Kagal area for Collection,
Transportation and Treatment of Bio medical waste.
Respondent No.4 claim for bio medical waste collection from
Sub District Hospital, Gadhinglaj with attached photo dtd.
10.11.2025. Medical Superintendent, Sub District Hospital,
Gadhinglaj given letter to Civil Surgeon dtd. 20.11.2025 with
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clearly mentioned that, Sub District Hospital, Gadhinglaj make
agreement with M/s. S S Services and they are providing
service for collecting daily bio medical waste without any

complaint. Hereto annexed and marked as Exhibit “RJ-1”.

Also attached letters dtd. 14.11.2025 from Healthcare
Establishment of Radhanagari, Bhudargad, Gadhinglaj,
Gaganbawada and Kagal area regarding Collection,
Transportation and Treatment of Bio medical waste. Hereto
annexed and marked as Exhibit “RJ-2”. Hence it’s clear that

Respondent No. 4 misguide to Hon’ble Court.

13.In reply to para 14 and 15 I say that we have complied with all
the regulations and also we have given a time limit for the
necessary compliance as per the CPCB inspections. Hereto
annexed and marked as Exhibit “RJ-3” is the copy of the

necessary letters.

14.In reply to para 16 I say that The Hon’ble Supreme Court and
NGT have consistently held that, the Environmental protection
overrides commercial loss, Economic considerations cannot

Justify an illegal or premature project. Hence I deny this para

no. 16.

15.In reply to para 17 I say and oppose the prayers of the
Respondent No. 4.

16. In light of the above, the Applicant reiterates that: The Reply of
Respondent No. 4 raises no ground to deny interim protection.
The impugned CTO is ex facie illegal and violative of statutory
norms. The stay sought in A No. 742/2025 is essential to

yp s e
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prevent irreversible environmental harm. The Stay Application

deserves to be allowed.

17.1 say that, whatever stated above is true and correct to the best
of my knowledge and belief. This Rejoinder is explained to
me in my language and I understand it fully.

Place: Kolhapur
Date: 01.12.2025 Advocate for the Applicant

VERIFICATION

I, Ashish Vilasrao Ghatge, Aged 56 years, O/a. R S No 206 CS.
92/29/A, E Ward Kasaba Bawada, Tal: Karveer, Kolhapur -
416006, the Applicants Authorised Representative, do hereby
solemnly declare that what is stated in paragraphs 1 to 21 is true to
my own knowledge and I believe the same to be true.

Contents of the affidavit are interpreted to the Declarant in a

language known to him and that the declarant has fully understood
them.

Solemnly affirmed at )
on this __th day of December, 2025 )
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KUPEKAR ORTHOPAEDIC HOSPITAL

Savarkar Chowk, Bhadgaon Road, Gadhinglaj. Ph. (02327) 226262.
24 hrs Emergency Service

Dr. Shivraj B. Desai-Kupekar Dr. Devika S. Desai-Kupekar
MBBS, D.Ortho. M.S. MBBS MD (Anaesthesia, Mumbai)
Consulting Orthopedic Surgeon Consultant anaesthetist
Reg. No. : 2063 Reg. No. : 051
Mob. : 9890988384 Mob. : 97302998857 #, 7 7 Yo'y
Patient’s N&?ﬁ "
Address: -
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ATHETAF S F2T F90 THAT THeqrg1< (CBMWTF) fRafaaar st faarasre
T (Fhere, dTEqS, ThraT st o) F&a qmEres seng s
TTET0T HTE F ST ATE.
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Ishwar - Parvati Hospital

Doctor Colony, Gadhinglaj -41650 | ph - 02327-222436

Dr. V. I. Pednekar Dr. A. V. Pednekar
M.D. (Med.) M.D. (Anatomy)
Reg. No. 35002 Reg. No. 1-569030a

1 Littaens

Date:

Patient Name :

Age Sex Address :

& Wt :
P:

BP :
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Dr. V. |. Pednekar
M.D.

Ishwar-Parvati Hospital
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CPCB By Registered Post
F. No. B-31011/BMW (20619)/2025/WMD-I June B, 2025
To,

M/s S.S. Services,

RS No 206 CS. 92/29/ A,

Eward, Kasba Bawda,

Tal - Karveer, Kolhapur — 416006.

DIRECTION UNDER SECTION 5 OF THE ENVIRONMENT (PROTECTION) ACT, 1986 AND SHOW CAUSE
NOTICE-THEREOF FOR IMPOSITION OF ENVIRONMENTAL COMPENSATION CHARGES (ECC)

WHEREAS the Central Government has notified the Bio-Medical Waste Management Rules,
2016 and amendments thereof (BMWM Rules, 2016) in supersession of the Bio-Medical Waste
(Management & Handling) Rules, 1998, and amendments thereof, under the Environment
(Protection) Act, 1986, to improve the collection, segregation, processing, treatment and disposal of
the Bio-Medical wastes in an environmentally sound management thereby, reducing the biomedical
waste generation and its impact on the environment; and

WHEREAS Rule 5 of BMWM Rules, 2016 stipulate duties of the operator of Common Bio-
Medical Waste Treatment Facility (CBWTF) to ensure treatment and disposal of biomedical waste in
line with provisions of said Rules; and

WHEREAS as per Rule 7 (1) of BMWM Rules, 2016, the bio-medical waste is required to be
treated and disposed of in accordance with Schedule | and in compliance with the standards
prescribed in Schedule Il of the BMWM Rules, 2016; and

WHEREAS Rule 14 (1) of BMWM Rules, 2016 stipulate that every authorized person is
required to maintain records related to generation, collection, segregation, storage, transportation,
treatment, disposal and or any form of handling of Bio-Medical waste in accordance with these Rules
and guidelines issued by CPCB”; and

WHEREAS the Hon'ble National Green Tribunal, in the matter of O.A. No. 710 of 2017 filed by
Shailesh Singh vide order dated 12.03.2019 directed “CPCB to undertake study and prepare a scale of
compensation to be recovered from violators of Bio-Medical Waste Management Rules, 2016. Hon’ble
NGT also directed that scale of compensation must be deterrent, rendering violation of Rules to be
non-profitable which should be adequate to remedy the situation”; and

WHEREAS Hon’ble National Green Tribunal in its order dated 15.07.2019 in the matter of O.A.
No. 710 of 2017, accepted Guidelines for “Imposition of Environmental Compensation Charges (ECC)
against Healthcare Facilities (HCFs) and Common Biomedical Waste Treatment Facilities (CBWTFs)”;
and

WHEREAS the CBWTF namely M/s S.S. Services, RS No 206 CS. 92/29/ A, Eward, Kasba Bawda,
Tal - Karveer, Kolhapur — 416006 (the Unit) was inspected by the officials of Central Pollution Control
Board (CPCB) on 17.01.2025 wherein following non-compliances were observed;

i. The analysis results of stack emission, PM (73 mg/Nm3) found exceeding standards of PM (50
mg/Nm3), stipulated under BMWM Rules, 2016.
/-. Contd....2/-

@4‘ | “oRarT e et arsl=T R, faeel - 110032,

Parivesh Bhawan, East Arjun Nagar, Delhi - 110 032.
GXHIN /Tel : 43102030, 22305792, d4HTZE /Website: www.cpcb.nic.in
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M/s S. S. Services, Kolhapur

. The Incinerator was not achieving 2 Sec Residence Time in the secondary combustion

chamber.

The analysis results of treated effluent from ETP; BOD (206 mg/I) and COD (640 mg/!) found
exceeding standards of BOD (30 mg/l) and COD (250 mg/l) respectively, prescribed under
BMWM Rules, 2016.

The temperature of the primary & secondary chambers of the incinerator was not achieved
as per the standards prescribed in the BMWM Rules, 2016.

A Stack monitoring platform was not provided as per CPCB guidelines.

Mechanical Conveyor was out of order and bio-medical waste was being feeded manually in
incinerator.

The ETP flow meter to measure the quantity of waste water was found in defunct condition.
Separate energy meter was not installed with the ETP and waste treatment equipment’s.
Display board as per order of Hon'ble Supreme Court order in the matter of Writ Petition(C)
No. 657/1995; Research Foundation for science, Technology and Natural Resource Policy Vs
Union of India and others is not provided.

Proper drainage and a collection pit were not provided in the demarcated storage area of bio-
medical waste, in case of liquid spills.

Unautharized vehicles were used for the collection and transportation of bio-medical waste.
The Autoclave was not achieving stable temperature and pressure as per the BMWM Rules,
2016 and autoclave is not equipped with graphic or computer recording devices for
automatically and continuously monitor and record dates, time of day, load identification
number and operating parameters throughout the entire length of the autoclave cycle.

The wet hazardous waste was placed on open ground (no concrete platform) for drying.

Log books as per CPCB guidelines is not maintained.

WHEREAS as per the CPCB guidelines for "Imposition of Environmental Compensation Charges
(ECC) against Healthcare Facilities (HCFs) and Common Biomedical Waste Treatment Facilities
(CBWTFs)", the Environment Compensation Charges (ECC) for above mentioned non-compliances at
S. No. (i) to (iii) at the rate of X 5,625/- per day;

1.

v

WHEREAS the Central Government vide notification S.0. 730 (E) dated July 10, 2002, has
delegated the powers under Section 5 of the Environment (Protection) Act, 1986 to the Chairman,
Central Pollution Control Board (CPCB), to issue directions for viclation of the standards and rules
relating to Biomedical Waste Management notified under the section 5 of Environment (Protection)
Act, 1986; and

NOW THEREFORE in exercise of the powers vested under Section 5 of the Environment
(Protection) Act, 1986, the Unit is hereby directed to:

Take corrective measures immediately with respect to action points mentioned at S. No. (i) to
(xiv) and submit the action taken report within 15 days from the issue of this direction along
with supportive documents & photographs; and

Show Cause as to why Environmental Compensation Charges of X 5,625/- per day should not
be imposed for violation of provisions of BMWM Rules, 2016 for the above mentioned non-
compliances, as per the CPCB guidelines.

Contd....3/-

24
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M/s S. S. Services, Kolhapur

In case the Unit found non-complying with above directions, CPCB will be constrained to take
further action against CBWTF namely M/s S.S. Services, R S No 206 CS. 92/29/ A, Eward, Kasba Bawda,
Tal - Karveer, Kolhapur — 416006 as deemed fit under the Environment (Protection) Act, 1986.

s
~ 1
(Amandeep Garg)

Chairman
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Authorised by Maharashtra Pollution Control Board & Kolhapur Municipal Corporation, Operated By

S S SERVICES

CBMWTSDF

 CYTOTOXIC (Common Bio-Medical Waste Treatment, Storage and Disposal Facility) momzm

Outword No. SSS/KOP/OUT/25/06-04

To,

Respected Chairman So,

Central Pollution Control Board,
Parivesh Bhavan, East Arjun Nagar, Delhi — 110032.
Email ID — bmw.cpcb@gov.in

Subject: Compliance / Reply to Direction under Section 5 of the Environment
(Protection) Act, 1986 and Show Cause Notice regarding Environmental
Compensation Charges (ECC).

Reference: Letter received by Email Dtd. June 19, 2025 (12.13 PM)

Letter No. - F. No. B-31011/BMW (20619)/2025/WMD-I from Respected

Chairman So, Central Pollution Control Board, Delhi.

Respected Sir,

With reference to the above-mentioned Show Cause Notice issued to Kolhapur
Municipal Corporation (Owner) & M/s. S S Services (Operator), CBMWTF, Kolhapur
regarding the observations made by The Regional Directorate, CPCB, Pune during
inspection dated 17/01/2025, we respectfully submit our detailed point-wise compliance
/ reply and action taken as under:

1. Stack Emission — PM exceeded prescribed standards (73 mg/Nm? against limit of 50

mg/Nm?) -

o Improper Segregation of Bio-Medical Waste by Healthcare Establishments - It has
been observed that, on several occasions, healthcare establishments have handed
over yellow category bio-medical waste without proper segregation. As per the Bio-
Medical Waste Management Rules, yellow category waste bags are not permitted to
be opened and are required to be directly disposed of through the incineration

process. Due to the lack of proper segregation at the source, non-compliant waste

Bio-Medical Waste Treatment BTl -

Corrosponding Address : 814/2/1, Drchid Homes, 4th Floor, "SHAHIN" Jamdar Colony, Behind Circuit House, Kolhapur- 416 003.
Email : ssserviceskop@gmail.com Mobile : 31124 76555.

Plant Address : H'. S. No. 206, S.S. No. 29, 'E' Ward, Kasaba Bawada, Near Drainage Plant, Behind Circuit House, Kolhapur- 416 003.
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such as plastic materials sometimes gets mixed with yellow category waste.
Consequently, such mixed waste is incinerated without prior verification, leading to
elevated levels of emissions that exceed the prescribed standards. Our facility has
consistently issued written instructions and advisories to healthcare establishments,
emphasizing the need for strict adherence to waste segregation norms at the
source.

(Attached - Copies of these communication letters to HCE’s are enclosed herewith.)
Disposal of blood bag / blood sample — High liquid content in blood bags can reduce
combustion temperature, disturbing the steady-state incineration process. During
incinerating yellow category BMW waste specially blood bags they are made of
plastic materials causes black smoke and sometime rise in PM (Particulate Matter)
which can significantly impact emission quality.

e During the recent CPCB visit, the conveyor belt motor sustained unexpected
damage, rendering the automated feeding system non-functional. To ensure
continuous operation and adhere to the 48-hour processing criteria mandated under
the Bio-Medical Waste Management Rules, waste was fed manually into the
incinerator. However, this temporary manual feeding led to uneven loading, resulting
in a fluctuation in the primary chamber temperature. Additionally, sometimes during
raking, increased dust generation contributed to a momentary rise in particulate
matter (PM) levels. Immediate corrective actions were initiated to restore normal
operations and ensure compliance with emission standards. As evidence of
compliance, stack monitoring reports before and after the repair is in within under
prescribed emission sanders which is enclosed for your kind perusal.

APCD - To contrel air pollution, the incinerator is equipped with high pressure
venturi with wet scrubber system which is functioning effectively. After the visit,
Sample reports of MPCB and Third party laboratory of stack emissions are within the
limits of prescribed norms, also attached for your reference.

(Attached - Copies of stack emission report are enclosed herewith.)

3.

27
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2. Residence time was not achieved in secondary combustion chamber -

¢ The secondary chamber has been dimensioned to maintain a residence time of not
less than 2 seconds at a temperature exceeding 1050°C. We have re-calibrated the
incinerator settings, including burner flame intensity and airflow. Certified
performance tests now confirm achievement of 2-second residence time.

(Attached - Residence Time of 2-second in secondary chamber Certification.)

3. ETP Treated Effluent exceeded Standards of BOD/COD -

e The Effluent Treatment Plant (ETP) is operational and functioning efficiently. The
ETP has been upgraded and recalibrated. Chemicals and dosing systems have been
upgraded. Regular maintenance and cleaning schedule for ETP components has
been implemented. Excess sludge has been removed, and clarifier settling improved.
The required quantities of caustic soda, lime, alum and adequate chemicals are being
regularly dosed for maintaining pH, COD and BOD in accordance with the operational
protocols through a well-maintained dosing mechanism supported by the high
pressure venturi with wet scrubber system. Mo treated effluent is discharged (zero
discharge). After the visit, Sample reports of MPCB and Third party laboratory
analysis results of treated effluent from ETP are within the limits of prescribed norms,
also attached for your reference.

Latest BOD/COD results are within prescribed norms.
(Attached - Latest MPCB and Third party laboratory test reports)

4. The temperature of Primary and Secondary Chambers of the Incinerator was not
achieved -

e During the recent CPCB visit, the conveyor belt motor sustained unexpected
damage, rendering the automated feeding system non-functional. To ensure continuous
operation and adhere to the 48-hour processing criteria mandated under the Bio-
Medical Waste Management Rules, waste was fed manually into the incinerator.
However, this temporary manual feeding led to uneven loading, resulting in a fluctuation
in the primary chamber & secondary temperature. Immediate corrective actions were

initiated, now automated feeding system with conveyor is functional to restore normal

28
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operations and ensure compliance with both chamber temperatures as per standard

norms.

« Temperature sensors in both primary and secondary chambers have been replaced.
Automatic temperature logging system now confirms stable temperature above 800°C
(Primary) and 1050°C (Secondary).

(Attached - Real-time temperature log photo.)

5. A Stack monitoring platform was not provided as per CPCB guidelines -
« Stack Monitoring platform with safety guard, safety ladder and port whole provided to

stack.
(Attached: Stack (with platform including safety guard, safety ladder and port hole)

photos.)

6. Mechanical Conveyor was out of order and bio-medical waste was being feeded

manually in incinerator -

e The motor of the auto-loading conveyor system is repaired and its now fully in
operational functional. The bio-medical wastes are being feed by auto-loading
conveyor system.

(Attached: Auto-loading conveyor system is operational photo)

_The ETP Flow Meter was found in defunct condition -

~{

The ETP water flow meter is in functional condition and is fully operational.

(Attached: ETP water flow meter photo.)

o

. Separate energy meter was not installed with the ETP and waste treatment

equipment’s - -

Dedicated separate energy meters have installed for ETP and waste treatment units
including incinerator, Autoclave and Shredder machine.
(Attached: Photos of Separate energy meter installed for ETP, incinerator, Autoclave

and Shredder machine)

[{e]

. Display board is not provided -
Display board with all required details is now installed at the project site.

©.
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(Attached: Display board photo.)

Proper drainage were not provided in the storage area of bio medical waste for
liquid spills -

Proper drainage channels and liquid collection pits have been constructed to handle

in case of liquid spills for the storage area of bio medical waste and Hazardous

Waste.

All drainage & liquid spills are connected to ETP.

(Attached: Proper drainage channels for the storage area of BMW and HW photos)

Unauthorized vehicles were used for the collection and transportation of bio medical
waste -

Due to the increase in medical establishments in rural areas, there has been a rise
in the quantity of bio-medical waste collected. Therefore, it has become necessary to
add one more vehicle for the collection and transportation of bio-medical waste from
these rural areas. Accordingly, arrangements for the required vehicle, driver, and
helper have been made.

An intimation regarding the addition of this vehicle has been submitted to the
Maharashtra Pollution Control Board, and an application for amendment has been
made as per the prescribed norms.

(Attached: Copy of amendment application for additional vehicle)

Autoclave Not Achieving Required Parameters -
The pressure and temperature sensors of the autoclave have been upgraded to
ensure more acc:’urate and efficient monitoring. The required sterilization conditions
of minimum 121°C temperature and 15 PSI| pressure are consistently being
maintained. Regular maintenance of the sensors is also being carried out to ensure
proper functioning and compliance. Detailed sterilization cycles are maintained for
record-keeping and verification purposes.
(Attached: A) Autoclave batch cycle report including time, pressure, temperature and
graphical report.
B) Autoclave routine test (Chemical Indicator Strip) and spore test report.)

30



13. The wet Hazardous Waste was placed on open ground for drying -

L]

A cement concrete platform has been constructed for drying ETP sludge and wet
hazardous waste.

The drainage of liquid and wastewater from wet hazardous waste storage areas has
been systematically addressed. The drainage system for the wet hazardous waste
storage area has been fully connected to the Effluent Treatment Plant (ETP).
(Attached: Photos of cement concrete platform constructed for drying wet hazardous

waste)

14. Log Books Not Maintained -

Log books of collection, transportation, treatment and disposal of bio medical waste

are now being maintained.

Regarding Environmental Compensation Charges (ECC):

The biomedical waste treatment facility is owned by the Kolhapur Municipal

Corporation (KMC) since its establishment in 2001. The facility is currently operated

by M/s S.S. Services, which has been entrusted with the operation and maintenance

of the Common Bio-Medical Waste Treatment Facility (CBWTF) since 2020.

Charges, Tariff Structure and Service Model: All charges related to the collection,

transportation, treatment, and disposal of biomedical waste are fixed by the

Kolhapur Municipal Corporation. These rates are structured on a no-profit, no-loss

basis, ensuring affordability and accessibility for all healthcare facilities within the

service area. The primary objective of providing essential public health services for
the welfare of society.

Financial Contributions to KMC (Government body): In accordance with the terms of

operation and as per agreement with Kolhapur Municipal Corporation.......

1) Royalty of 2.2,20,000/- (Rs. Two Lakh Twenty Thousand Only) per month is paid
to Kolhapur Municipal Corporation as the owner of the facility. Additionally, we
also pay land rent of 2.48,000/- (Rs. Fourty Eight Thousand Only) per year for the
premises on which the facility operates.

(Attached: Receipt of royalty paid to Kolhapur Municipal Corporation)

©.
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2) As part of our commitment to public welfare, we provide free collection,
transportation, and disposal services to all healthcare establishments owned and
operated by KMC. This ensures that municipal healthcare institutions can operate
without additional financial burden for waste management.

3) Performance in COVID 19 pandemic period - During the COVID 19 pandemic
period / situation Bio Medical Waste Management (Collection, Transportation,
Treatment & Disposal) services provided by us (M/s. S S Services, Kolhapur,
CBMWTF) to all Government & Private Health Care Establishment including

_ GCC, DCH, DCH are satisfactory.
(Attached: Service salisfacfion in COVID 19 pandemic - letter by Kolhapur
Municipal Corporation)

4) District level Bio medical waste management committee satisfactory report — As
per rules District level Bio medical waste management committee formed in
Kolhapur district by District Collector. Committee has visited facility from time to
time for verification. During the visit Committee are satisfactory for the overall
function / operation of facility.

(Attached: District Level Bio Medical Waste Management Committee report)

We submit that the above non-compliances were not wilful and arose due to
temporary equipment malfunction or unforeseen circumstances. Immediate
rectifications have been made on all major points. As evident from the enclosed
documents, the unit is now compliant with Rules.

Hence, we humbly request CPCB to consider this comprehensive compliance
and drop orwaive the Environmental Compensation Charges. We are fully committed to
operating our facility in line with Bio-Medical Waste Management Rules, 2016 and
CPCB guidelines. As a medium-scale operator providing essential public health
services, the imposed Environmental Compensation is financially burdensome. We
humbly request your kind consideration to waive the EC, considering: Our genuine

intent to comply. Corrective steps are already taken.
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We kindly request you to consider our appeal and grant a waiver in the
imposition of environment compensation. We assure you of our continued commitment
to environmental compliance and seek your kind consideration.

We respectfully submit that our response to the Show Cause Notice has been

submitted within the time period from the date of e-mail received.

Thank you for your co-operation. \g\

S. S. Services
Enclosed: CBMWTF, Kolhapur

1. a) Letters regarding segregation to HCE's.

b) Stack Emission Report.

Residence Time of 2-second in secondary chamber Certification.

Latest MPCB and Third party laboratory test reports of treated effluent.
Real-time temperature of Primary and Secondary chamber indicator photo.
Stack (with platform including safety guard, safety ladder and port hole photos.
Auto-loading conveyor system is operational photo.

ETP water flow meter photo.

PO TR0y N ke O B

Photos of Separate energy meter installed for ETP, incinerator, Autoclave and
Shredder machine.
9. Display board with all required details.
10. Proper drainage channels for the storage area of BMW and HW photos.
11. Copy / process of amendment application for additional vehicle.
12. A) Autoclave batch cycle report including time, pressure, temperature and.
graphical report.
B) Autoclave routine test (Chemical Indicator Strip) and spore test report.
13. Photos of cement concrete platform constructed for drying wet hazardous waste.
14. Receipt of royalty paid to Kolhapur Municipal Corporation.
15. Service satisfaction in COVID 19 pandemic - letter by Kolhapur Municipal
Corporation
16. District Level Bio Medical Waste Management Committee report.

B
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Authorised by Maharashtra Pollution Control Board & Kolhapur Municipal Corporation, Operated By

S S SERVICES

CBMWTSDF
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Bio-Medical Waste Treatment e T.0 .

Corrosponding Address : 814/2/1, Orchid Homes, 4th Floor, "SHAHIN" Jamdar Colony, Behind Circuit House, Kolhapur- 416 003.

Email : ssserviceskop@gmail.com Mobile : 91124 76555.

Plant Address : R. S. No. 2086, S.S. No. 29, 'E' Ward, Kasaba Bawa_da. Near Drainage Plant, Behind Circuit House, Kolhapur- 416 003.
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MAHARASHTRA POLLUTION CONTROL BOARD

Regional Laboratory

Regional Laboratory, Chiplun,
Maharashtra Pollution Control Board,
105,106 Parkar Complex, st Floor,
Behind Nagar Parishad, Chiplun,
Dist. Ratnagiri. 415 605

Phone : 02355-261970

Fax : -

Email : mpcbchiplunlab@mpceb.gov.in
Website : http://mpcb.gov.in

Repot Outward No.: MPCB/RL-Chiplun/Source Emission/24-25/10/19-B
Date: 09/10/2024 03:47 PM

Analysis Report-Air (Source Emission)

Client/Industry/location Name & Address

Kolhapur Municipal Corporation ( M/s S. S. Services -operator of facility)
R14 Common treatment and disposal facilities (CETP, TSDF, E-Wast

Sample Details

Field Sample ID :

BR-0078797

Laboratory Sample Code :

MPCB/RL-Chiplun/STK/24-25/113

Sample Details (Water/Air/HW) :

Air

Sample Volume Received :

Sample Collected By :

FO-Kolhapur (Ankush Patil) (SRO-Kolhapur)

Seal No. :

249

Type of Industry / Location details :

Sample Collected On :

Aug 10 2024 02:30:00:000PM

Sr.No Parameter

Result

Unit

Method of analysis

1 HCL

mg}m3

2 Total Particulate Matter

28

mg/Nm?

Report Type: final

Report generated on: 09/10/2024 03:40 PM

Complied & Approved by: Dayanand Tare

Reviewed on Date: 09/10/2024 03:47 PM

Reviewed by: Dayanand Tare

Dayanand Tare
Scientific Officer,

1/c Regional Laboratory,
Chiplun,

Page 1 of 2
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* Electronic report does not require signature

Note :
1. The results refer to the samples and parameters requested for analysis.
2. Abbreviations: - BDL=Below Detectable limit, N.D.=Not Detected, N.A.= Not Analyzed

3. The Contents of this Report shall not be reproduced in part or in full without written approval of laboratory.

*** End of the Report ***

Copyright © 2020 LIMS. All rights reserved.

Page 2 of 2
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MAHARASHTRA POLLUTION CONTROL BOARD

Phone : 02355-261970

Fax : -

Email : mpcbchiplunlab@mpeb.gov.in
Website : http://mpcb.gov.in

AHARASHTRA

S

o
. |
"Your Service is our Duty”

Regional Laboratory

Regional Laboratory, Chiplun,
Maharashtra Pollution Control Board,
105,106 Parkar Complex, 1st Floor,
Behind Nagar Parishad, Chiplun,
Dist. Ratnagiri. 415 605

Repot Outward No.: MPCB/RL-Chiplun/Source Emission/24-25/12/4-B

Date: 16/12/2024 12:54 PM

Analysis Report-Air (Source Emission)

Client/Industry/location Name & Address

Kolhapur Municipal Corporation ( M/s S. S. Services -operator of facility)
R14 Common treatment and disposal facilities (CETP, TSDF, E-Wast

Sample Details
Field Sample ID : BR-0084884
Laboratory Sample Code : MPCB/RL-Chiplun/STK/24-25/173

Sample Details (Water/Air/HW) :

Air

Sample Volume Received :

Sample Collected By : FO-Kolhapur (Shri. Rohidas R. Matkar) (SRO-Kolhapur)
Seal No. : 173
Type of Industry / Location details :
Sample Collected On : Oct 28 2024 04:30:00:000PM
Sr.No Parameter Result Unit Method of analysis
1 HCL | mg/m>3
2 Total Particulate Matter 2 mg/Nm3
Report Type: final
Report generated on: 16/12/2024 12:52 PM
Complied & Approved by: Dayanand Tare
Reviewed on Date: 16/12/2024 12:54 PM
Reviewed by: Dayanand Tare
Dayanand Tare
Scientific Officer,
I/c Regional Laboratory,
Chiplun,

Page 1 of 2
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* Electronic report does not require signature

Note :
1. The results refer to the samples and parameters requested for analysis.
2. Abbreviations: - BDL=Below Detectable limit, N.D.=Not Detected, N.A.= Not Analyzed

3. The Contents of this Report shall not be reproduced in part or in full without written approval of laboratory.

*** End of the Report ***

Copyright © 2020 LIMS. All rights reserved.

Page 2 of 2
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A  GREEN ENVIROSAFE

m Engineers & Consultant Pvt Ltd.

1871

A-7/2/C-11, Capital City, Talwade - Chakan Road, Chakan MIDC, PH-IV,

Village Nighoje, Tal. Khed, Dist. Pune-410 501, Maharashtra.

Mob+ 9545084620, 8421365421 CIN No. : U74900PN2013PTC149666

E-mail : enwronsaietyeng@gma:l com, gFSE£12(ﬂ)grﬂdll com

Recognlsed by Mlnlslry of En\ﬂronmenl and Forests {MoEF] i’ Central Pollutlon Control Board Govt. of India (CPCB)
1S0 9001:2015, ISO 45001 : 2018 and ISO 14001 : 2015 Certified Company

TEST REPORT

Test Report No

GESEC/PRO/ST/2024-25/12/166

Report Date |

13/12/2024

Sample ID -

GESEC/PRO/ST/2024-25/12/166

Name & Address of the

M/s S. S. Services,
(BMW Treatment Facility)

SR. S.S. No. 206, C.S. No. 92/29/A,

CHsmEr E Ward, Kasaba Bawada,
Tal.- Karveer, Dist- Kolhapur.
Sample Details
Date of Sampling Sample Receipt Date Analysis Start Date Analysis End Date
07/12/2024 09/12/2024 09/12/2024 13/12/2024
Instrument Details
') Name of Instrument SE/SMK-02 Date of Calibration 22/12/2023
Calibration Certificate No. TECH/CAL/2023/17.C/1/2/3/4/5 Due Date of Calibration 21/12/2024
Stack Details
Stack No/ID Stack Attached to Sampling done by
01 Incinerator (250Kg/Hr) M/s SAHYADRI ENVIROCARE
Shape Round Fuel Used Diesel
Diameter/ Dimensions ( m) 0.5 Pressure (mmwg) | 760
Height ( m) 33
Temperature (K} 1098 1 Velocity { m/s) ‘ 13.1
Gas Volume (Nm?/Hr) 250.6.85
Parameters Method Unit MPCB Limit Result
Total Particulate Matter EPA METHOD 17: 2017 mg/Nm? Max 50 44
Nitrogen Dioxide (NO:) EPA METHOD 07 E mg/Nm? Max 400 87
- E HCL USEPA METHOD -26 mg/’Nm3 Max 50 18
"| Remarks-

nopwes e

» All above results are well within MPCB Limit.
» BDL- Below Detectable Limit

6 3
W. Vinod Hande
y (Technical Manager)

Reviewed & Authorized By

Terms and conditions

The report is refer only to the sample tested and not applies to the bulk.
The results shown in this test report may differ based on various factors including temperature, humidity, pressure, retention time etc.

The test report cannot be reproduced wholly or in part and cannot be used for promational or publicity purpose without the written consent of laboratory, GESEC.
Samples will be retained for a period of seven (7) days after completion of analysis. Longer retention periods can be arranged, on request of the customer.

Page 1of 1

We strictly maintain the confidentiality of all test result of sample(s) collected by us/ supplied by customer and not revel to third party unless required by the statutory

or legal requirement.

MoEF approved Lab by Govt. of India. till 28/02/2026 and NABL approved by Quality Council of India. till 28/02/2026.
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M= GREEN ENVIROSAFE

w Engineers & Consultant Pvt Ltd.

Recdgniséd bf.fo'liniétry 6f En.viran.me.nt and Forests {MoEF} | Central Pol.lulion Control Board Govt. of India tCPCB]
IS0 9001:2015, 1SO 45001 : 2018 and ISO 14001 : 2015 Certified Company

nosw e

1872

A-7/2/C-11, Capital City, Talwade - Chakan Road, Chakan MIDC, PH-IV,
Village Nighoje, Tal. Khed, Dist. Pune-410 501, Maharashtra.
Mob+ 9545084620, 8421365421

CIN No. : U74900PN2013PTC 149666

E-mail : environsafetyeng@gmail.com, gesec12@gmail com

TEST REPORT

Test Report No

GESEC/PRO/ST/2024-25/12/167

Report Date

13/12/2024

Sample ID -

GESEC/PRO/ST/2024-25/12/167

Name & Address of the
Customer

M/s S. S. Services,

(BMW Treatment Facility)

SR. 5.S. No. 206, C.S. No. 92/29/A,

E Ward, Kasaba Bawada,
Tal.- Karveer, Dist- Kolhapur.

Sample Details

Date of Sampling

Sample Receipt Date

Analysis Start Date

Analysis End Date

07/12/2024 09/12/2024 09/12/2024 13/12/2024
Instrument Details

Name of Instrument SE/SMK-02 Date of Calibration 22/12/2023

Calibration Certificate No. TECH/CAL/2023/17.C/1/2/3/4/5 Due Date of Calibration 21/12/2024

Stack Details

e

Terms and conditions

or legal requirement.

The report is refer only to the sample tested and not applies to the bulk.
The results shown in this test report may differ based on various factors including temperature, humidity, pressure, retention time etc.
The test report cannot be reproduced wholly or in part and cannot be used for promotional or publicity purpose without the written consent of laboratory, GESEC.
samples will be retained for a period of seven (7) days after completion of analysis. Longer retention periods can be arranged, on request of the customer.

We strictly maintain the confidentiality of all test result of sample(s) collected by us/ supplied by customer and not revel to third party unless required by the statutory

MoEF approved Lab by Govt. of India. till 28/02/2026 and NABL approved by Quality Council of India. till 28/02/2026.

Stack No/ID Stack Attached to Sampling done by
02 DG Set 82.5 KVA M/s SAHYADRI ENVIROCARE
Shape Round Fuel Used HSD
Diameter/ Dimensions ( m) | 0.075 Pressure (mmWg) 760
| Height ( m) 6
Temperature (K) 633 Velocity ( m/s) f 12.9
Gas Volume (Nm3/Hr) 96.34
Parameters Method Unit MPCB Limit Result
Total Particulate Matter EPA METHOD 17: 2017 mg/Nm3 Max 50 39
Sulphur Dioxide (SOz) EPA METHOD 06: 2017 Kg/Day - 2.2
Nitrogen Dioxide (NOz) EPAMETHOD 07 E mg/Nm? = 8.5
Remarks-
» All above results are well within MPCB Limit.
> BDL- Below Detectable Limit e ENV/ AN
Tt T % o)
{53 UNg " Mr. Vinod Hande
2 R Technical Manager)
f Wi Qa“-/ Reviewed & Authorized By
C'One..ttaﬂ‘ A
***End of Report*** ——— Page1of1
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(LAl e

. A-7/2/C-11, Capital City, Talwade - Chakan Road, Chakan MIDC, PH-IV,
oy GREEN ENVIROSAFE Village Nighoje, Tal. Khed, Dist. Pune-410 501, Maharashtra.
fgf Engineers & Consultant Pvt Ltd. Mob-f— 9545084620. 842136542] CIN No. : UT4900PN2013PTC 149666
E-mail : environsafetyeng@gmail.com, gesec12@gmail.com

Recognised by Ministry of Environment and Forests (MoEF) / Central Pollution Control Board Gowt. of India (CPCB)

1S0 9001:2015, ISO 45001 : 2018 and ISO 14001 : 2015 Certified Company

TEST REPORT
Test Report No GESEC/PRO/ST/2024-25/03/1359 Report Date [ 02/04/2025
Sample ID - GESEC/PRO/ST/2024-25/03/1359
M/s S. S. Services,
Name & Address of the (BMW Treatment Facility)
Customer SR.S.S. No. 206, C.S. No. 92/29/A,

E Ward, Kasaba Bawada, Tal. - Karveer, Dist- Kolhapur.

Sample Details

Date of Sampling Sample Receipt Date Analysis Start Date Analysis End Date
27/03/2025 28/03/2025 28/03/2025 02/04/2025
Instrument Details
Name of Instrument SE/SMK-02 Date of Calibration 22/12/2023
# | Calibration Certificate No. TECH/CAL/2023/17.C/1/2/3/4/5 Due Date of Calibration 21/12/2024
Stack Details
Stack No/ID Stack Attached to Sampling done by
01 Incinerator (250Kg/Hr) M/s SAHYADRI ENVIROCARE
Shape Round Fuel Used Diesel
Diameter/ Dimensions (m) 0.5 Pressure (mmHg) | 760
Height (m) 33
Temperature (°C) 833 Velocity ( m/s) 14.3
Gas Volume (Nm3/Hr) 2716.6
Parameters Method Unit MPCB Limit Result
Total Particulate Matter EPA METHOD 17: 2017 mg/Nm? Max 50 41
Nitrogen Dioxide (NO3) IS 11255 Part 7 : 2022 mg/Nm? Max 400 93
HCL USEPA METHOD -26 mg/Nm? Max 50 15
7| Remarks-

» All above results are well within MPCB Limit.
» BDL- Below Detectable Limit I

&
2 1
s . Sneha Hande
= (Quality Manager)
& eviewed & Authorized By
Py r..

s\ Page 10f 1

Terms and conditions
The report is refer only to the sample tested and not applies to the bulk.
The results shown in this test report may differ based on various factors including temperature, humidity, pressure, retention time etc.
The test report cannot be reproduced wholly or in part and cannot be used for promotional or publicity purpose without the written consent of laboratory, GESEC.
Samples will be retained for a period of seven (7) days after completion of analysis. Longer retention periods can be arranged, on request of the customer.

We strictly maintain the confidentiality of all test result of sample(s) collected by us/ supplied by customer and not revel to third party unless required by the statutory
or legal requirement.

MoEF approved Lab by Govt. of India. till 28/02/2026 and NABL approved by Quality Council of India. till 28/02/2026.
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| A-7/2/C-11, Capital City, Talwade - Chakan Road, Chakan MIDC, PH-I\.

| GREEN ENVIROSAFE Village Nighoje, Tal. Khed, Dist. Pune-410 501, Maharashtra.

"h Engineers & Consultant Pvt Ltd. Mob+ 9545084620. 8421%65421 CIN No. : U74900PN2013PTC 149666
E-mail : environsafetyeng@gmail.com, gesect 2@gmail.com

=

Reco.g.;.ﬁised by .I'.H.i.ﬁistfy 6I.'.én.\r.ironm.e;lt. and Forestéu[héé.l.’}.f'. ICen“trSI. Pdl.lutio.ﬁ.C;htrnI. Boérd Govt. of .In.déa [CPCB] N

TEST REPORT
Test Report No GESEC/PRO/ST/2024-25/03/1360 Report Date 02/04/2025
Sample ID - GESEC/PRO/ST/2024-25/031360
M/s S. S. Services,
BMW Treatment Facili
- z‘u’:‘t’:::: gl LR‘ 5.S. Niu?tzos, EL Nc:.ys}mzem,
E Ward, Kasaba Bawada,
Tal. - Karveer, Dist- Kolhapur.
Sample Details
Date of Sampling Sample Receipt Date Analysis Start Date Analysis End Date
27/03/2025 28/03/2025 28/03/2025 02/04/2025
Instrument Details
“® | Name of Instrument SE/SMK-02 Date of Calibration 22/12/2023
= Calibration Certificate No. TECH/CAL/2023/17.C/1/2/3/4/5 Due Date of Calibration 21/12/2024
Stack Details
| Stack No/ID Stack Attached to Sampling done by
i_ 02 DG Set 82.5 KVA M/s SAHYADRI ENVIROCARE
' Shape Round Fuel Used HSD
Diameter/ Dimensions (m) | 0.075 Pressure (mmHg) 760
Height (m) 6
| Temperature (°C) 365 Velocity ( m/s) 12.9
| GasVolume (Nm*/Hr) | 95.58
Parameters Method Unit MPCB Limit Result
| Total Particulate Matter EPAMETHOD 17: 2017 | mg/Nm? Max 50 4
Sulphur Dioxide (SO3) EPA METHOD 06: 2017 Kg/Day - 35
Nitrogen Dioxide (NO.) IS 11255 Part 7 : 2022 mg/Nm?3 - 10.6
Remarks-
> All above results are well within MPCB Limit.
> _BDL- Below Detectable Limit ﬁa 2
@% Zgj,_m/ﬂlﬁf i
i Ms. Sneha Hande
. 2] (Quality Manager)
e _ & viewed & Authorized By
***END OF REPORT*** O

Pagelof1l

Terms and conditions
The report is refer only to the sample tested and not applies to the bulk.
The results shown in this test report may differ based on various factors including temperature, humidity, pressure, retention time etc.
The test report cannot be reproduced wholly or in part and cannot be used for promotional or publicity purpose without the written consent of laboratory, GESEC.
Samples will be retained for a period of seven (7) days after completion of lysis. Longer r ion periods can be arranged, on request of the customer.
“We strictly maintain the confidentiality of all test result of sample(s) collected by us/ supplied by customer and not revel to third party unless required by the statutory
or legal requirement.

6.  MoEF approved Lab by Govt. of India. till 28/02/2026 and NABL approved by Quality Council of India. till 28/02/2026.
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MAHARASHTRA POLILUTION CONTROL BOARD
Regional Laboratory, Chiplun,

Regional Laboratory, Chiplun, Maharashtra Pollution Control Board, 105,106
Parkar Complex, 1st Floor, Behind Nagar Parishad. Chiplun, Dist. Ratnagiri.
415 605, Tel : 02355-261970
e-mail : mpcbehiplunlab@mpcb.gov.in
website : hitp://mpeb.gov.in

"Your Service is our Duty”

TC-11685

Issue Date: 23/05/2023

rditation:- NEC S5: s TC= 5 i
NABL Accreditation:~ ISO/IEC 17025:2017, TC-1168 Validity: 22/05/2025

Issue Date: 26/02/2024

i ion Stand: - IS0 45001: i S-5 i3
Certification Standards:- ISO 45001: 2018, OT1S-5241 Validity: 25/02/2027

Issue Date: 04/08/2020

MoEF Recognition: Legal 42(3)87 Validity: 03/08/2025

Test Report No.: MPCB/RL-Chiplun/Source Emission/25-26/04/2-A Date: 25/04/2025 05:32 PM

ULR No.: TC-1168525000000015F

Test Report-Air (Source Emission)

Common facilities
Field Sample ID BR-0093734 Type of Industry (CBMWTSDF)-Biomedical
wastes
T Y o »
MRS (e s Kolhapur Municipal Corporation ( M/s S. 8. Services -operator of facility)
Industry
Industry Consent No./UAN MPCB-CONSENT- Stack Identit St
No. 0000152807 a y
Sample collected by (Officer | FO-Kolhapur (Shri. Rohidas e S R
Ntne} R. Matkar) (SRO-Kolhapur) Location of sample collection | N/A
Seal No.: 173 Method of sample collection | N/A
Sample Date 09/04/2025 Total No. of Containers N/A
ColNRmE . | i 04:30 PM Stack Attached to Incinerator
Sampler UID - Sampling Duration N/A
Serial No - Stack Height (Meter) 35
j .~Chi STK/25-
Lab ID MPCB/RL~Chiplun/STK/25
26/1
Date 16/04/2025 Analysis Started On 16/04/2025 09:48 PM
Received by lab Aol e
Time 01:14 PM 3:]“'“"‘ Completed 1 55/0412025 05:31 PM
Sample recived by (Name & Dayanand Tare (Scientific
Designation) Officer)
Sr.No Parameter Results | Unit Test Method
! Total Particulate Matter 20 mg/Nm3 IS 11255(part 1)

Page 1 of 4
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Remarks:
Approved & Reviewed By
RO Y |
Scientific Officer,
[/c Regional Laboratory, Chiplun,
Note :

1. The results refer to the samples and parameters requested for analysis.
2. Abbreviations: - BDL=Below Detectable limit, N.D.=Not Detected, N.A.= Not Analyzed
3. The Contents of this Report shall not be reproduced in part or in full without written appraval of laboratory.

Copyright © 2020 LIMS. All rights reserved.
Page 2 of 4
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MAHARASHTRA POLILUTION CONTROL BOARD

Phone : 02355-261970

Fax : -

Email : mpcbehiplunlabmpeb.gov.in
Website : http://mpcb.gov.in

vy
S i74

"Your Service is our Duty™

Regional Laboratory

Regional Laboratory, Chiplun,
Maharashtra Pollution Control Board,
105,106 Parkar Complex, lst Floor,
Behind Nagar Parishad, Chiplun,
Dist. Ratnagiri. 415 605

Repot Outward No.: MPCB/RL-Chiplun/Source Emission/25-26/04/2-13

Date: 25/04/2025 05:32 PM

Analysis Report-Air (Source Emission)

Client/Industry/location Name & Address

Kolhapur Municipal Corporation ( M/s S S. Services -operator of facility)
R14 Common treatment and disposal facilities (CETP, TSDF, E-Wast

Sample Details

Field Sample D :

BR-0093734

Laboratory Sample Code :

MPCB/RL-Chiplun/STK/25-26/1

Sample Details (Water/Air/HW)

Air

Sample Volume Received :

Sample Collected By :

FO-Kolhapur (Shri. Rohidas R. Matkar) (SRO-Kolhapur)

Seal No. :

173

Type of Industry / Location details :

Sample Collected On :

Apr 92025 04:30:00:000PM

Sr.No Parameter Result Unit Method of analysis
1 HCL 4 “]gf]'ﬂs
Report Type: final

Report generated on: 25/04/2025 05:31 PM

Complied & Approved by: Dayanand Tare

Reviewed on Date: 25/04/2025 05:32 PM

Reviewed by: Dayanand Tare

Dayanand Tare
Scientific Officer,

I/c Regional Laboratory,
Chiplun,

Copyright © 2020 LIMS. All rights reserved.

Page 3 of 4
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* Electronic report does not require signature

Note :

1. The results refer to the samples and parameters requested for analysis.
2. Abbreviations: - BDL=Below Detectable limit, N.D=Not Detected. N.A.= Not Analyzed

3. The Contents of this Report shall not be reproduced in part or in full without written approval of laboratory.

R End of the Report ***

Page 4 of 4
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51

InnoOVATIVE SOLUTIONS

ASK FABTECH ENGINEERING

Nagaon Phata, Near KMT Petrol Pump, NH 4 High way,
MIDC, Shiroli, KOLHAPUR 416 122.
Cell: +#91 7875712456, +91 9403453855.

E-mail: askfabtech@gmail.com web site: www.askfabtech.in

GSTIN: 27AAWFA40441122

Design & Manufacturers Of -

*Pollution Control Equipment’s
* Blowers, Man coolers

* Dust Collection Systems

* Liquid Paint Booth

To,
M/s. S S Services
CBMWTF, Kasaba Bawada,
Kolhapur.

Date: 27 June 2025

RESIDENCE TIME COMPLIANCE CERTIFICATE

Subject: Flow Gas Residence Time in the Secondary Combustion Chamber

This is to certify that the flow gas residence time in the secondary combustion chamber
of the incinerator (250 Kg/Hr) has been caiculated and verified based on actual chamber dimen-

sions and operational flow rates.

CHAMBER SPECIFICATIONS:
» Chamber Volume: 8.02 m®
» Gas Flow Rate: 1.90 m®/sec

Calculated Residence Time:

Standard formula:

Residence Time = Chamber Volume / Gas Flow Rate
=8.02/1.90
= 4.22 seconds

Compliance:

The residence time minimum of 2.00 seconds is achieved.

R e L

ASK FABTECH ENGINEERING
Kolhapur.

L=
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: GREEN ENVIROSAFE
Engineers & Consultant Pvt Ltd.

1881

A-7/2/C-11, Capital City, Talwade - Chakan Road, Chakan MIDC, PH-IV,
Village Nighoje, Tal. Khed, Dist. Pune-410 501, Maharashtra.

Mob+ 9545084620, 8421365421

CIN No. : U74900PN2013PTC 149666

E-mail : envircnsafetyeng@gmail.com, gesec12@gmail.com

Recognised by Ministry of Environment and Forests (MoEF) / Central Pollution Control Board Govt, of India (CPCB)

TEST REPORT
Test Report No: GESEC/PRO/WW/2024-25/12/169 Report Date 13/12/2024
Sample ID :GESEC/PRO/WW/2024-25/12/169 Sample Details ETP Outlet

Name and Address Of the Customer:
M/s S. S. Services,
(BMW Treatment Facility)

Type of Sample

Waste Water

Volume Of Sample

1 Lit plastic bottle

5 e GBE ., Ro. AR Sample Status Sealed
SR. 5.5. No. 206, C.5. No. 92/29/A, sample Collected By M/s SAHYADRI ENVIROCARE
E Ward, Kasaba Bawada, i
Tal.- Karveer, Dist- Kolhapur. Date of Samp.lle Collection 07/12/2024
Sample Receipt Date 09/12/2024
Analysis start Date 09/12/2024
Analysis End Date 13/12/2024
Parameters Results MPCB Limit Unit Standard Method
7.7 6.5-8.5 - APHA 4500 H+,B 24'""ED:2023
' .u-tal Suspended Solid 60 Max 100 mg/l | APHA 2540 C 24'" ED:2023
Chemical Oxygen Dissolved (COD) 93 Max 250 mg/l | US-EPA 410.1
Biological Oxygen Dissolved (BOD) at 27°C for 3 days 27 Max 30 mg/l | USEPA NERL 405.1
Qil & Grease Z5 Max 10 mg/I APHA 5520 D 24" ED:2023
90 % Survival
of Fishes
Bio-Assay Test Pass after 96 hrs % APHA 8010 24"'ED:2023
in 100%
effluent

Remark:

» All parameters are within the MPCB limit. Give one test performed according to standard method.

» All the test result area depends upon sample received in the lab.
» Thereis no treatment carried out on the test sample.
» *Note: % Survival of fish for complete testing was 90% for 100% effluent sample at 96 hrs. The species used for this testing
_ was Cyprinus carpio which was acclimatized before testing. The temperature was 25.2°C, pH at 25°C was 7.79, dissolved
‘T oxygen was 6.61

6\,

Mr. Vinod Hande
(Technical Manager)
Reviewed & Authorized By

oo

Terms and conditions

or legal requirement.

The report is refer only to the sample tested and not applies to the bulk.

The results shawn in this test report may differ based on various factors including temperature, humidity, pressure, retention time etc.

The test report cannot be reproduced wholly or in part and cannot be used for prometional or publicity purpose without the written consent of laboratory, GESEC.
samples will be retained for a period of seven (7) days after completion of analysis. Longer retention periods can be arranged, on request of the customer,

We strictly maintain the confidentiality of all test result of sample(s) collected by us/ supplied by customer and not revel to third party unless required by the statutory

MoEF approved Lab by Govt. of India. till 28/02/2026 and NABL approved by Quality Council of India. till 28/02/2026.
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G”’ GREEN ENVIROSAFE

Engineers & Consultant Pvt Ltd.

1882 54

A-7/2/C-11, Capital City, Talwade - Chakan Road, Chakan MIDC, PH-IV,
village Nighoje, Tal. Khed, Dist. Pune-410 501, Maharashtra.

Mob+ 9545084620, 8421365421 CIN No. : U74900PN2013PTC149666
E-mail : environsafetyeng@gmail.com, gesec’ 2@gmail.com

cognised by Ministry of En;ri.ronrl.'lént and Fc:rests[MoEF‘ur Central Pc.).llution.Cuntrol Board def. nfindla I[CPCB]

1S0 9001201 5,__1_50 45001 : 2018 and ISO 14001 : 2015 Certified Company

TEST REPORT ]
Test Report No GESEC/PRO/WW/2024-25/03/1362 | Report Date 02/04/2025
Sample ID: GESEC/PRO!WW{ZOZGI-25!03)'1352 Sample Details ETP Outlet
Name and Address Of the Customer: Type of Sample Waste Water
M/sS.S. Services, Volume Of Sample 1 Lit plastic bottle
(BMW Treatment Facility) sample Status Sealed
. S.S. No. , C.S. No. y
SR. 5.5. No. 206, C.S. No. 92/29/A Sample Collected By M/s SAHYADRI ENVIROCARE
E Ward, Kasaba Bawada, -
Tal- Karveer, Dist- Kolhapur. Date of Sample Collection 27/03/2025
Sample Receipt Date 28/03/2025
Analysis start Date 28/03/2025
Analysis End Date 02/04/2025
Parameters Results MPCB Limit Unit Standard Method
-~ 7.9 6.5-8.5 — | APHA 4500 H+,B 24*ED:2023
Total Suspended Solid 73 Max 100 mg/l | APHA 2540 C 24" ED:2023
Chemical Oxygen Dissolved (COD) 88 Max 250 mg/l | US-EPA 410.4
Biological Oxygen Dissolved (BOD) at 27°C for 3 days 22 Max 30 mg/l | USEPA NERL 405.1
Oil & Grease <5 Max 10 mg/l | APHA5520D 24t ED:2023
90 % Survival
of Fishes
Bio-Assay Test 90 % after 96 hrs. % IS 6582 (Part 1):1971
in 100%
effluent
Remark:
%  All parameters are within the MPCB limit.
e
}E Ms. Sneha Hande
; (Quality Manager)
L & eviewed & Authorized By

Terms and conditions

[ e

or legal requirement.

***END OF REPORT*** %@‘W/ Page 1 of 1

The report is refer only to the sample tested and not applies to the bulk.

The results shown in this test report may differ based on various factors including temperature, humidity, pressure, retention time etc.

The test report cannot be reproduced wholly or in part and cannot be used for promotional or publicity purpose without the written consent of laboratory, GESEC.
samples will be retained for a period of seven (7) days after completion of analysis. Longer retention periods can be arranged, on request of the customer.

We strictly maintain the confidentiality of all test result of sample(s) collected by us/ supplied by customer and not revel to third party unless required by the statutory

6.  MoEF approved Lab by Govt. of India. till 28/02/2026 and NABL approved by Quality Council of India. till 28/02/2026.
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MAHARASHTRA

g‘ivwﬁ\u
| L
“Your Service is our Duty”

MAHARASHTRA POLLUTION CONTROL BOARD

Regional Laboratory, Chiplun.
Regional Laboratory, Chiplun, Maharashtra Pollution Control
Board, 105,106 Parkar Complex, 1st Floor, Behind Nagar

Parishad, Chiplun, Dist. Ratnagiri. 415 605, Tel : 02355-
261970
e-mail : mpcbehiplunlab@mpcb.gov.in
website : http://mpcb.gov.in

TC-11685

NABL Accreditation:- ISO/TEC 17025:2017, TC-11685

Issue Date: 23/05/2023
Validity: 22/05/2025

Certification Standards:- ISO 45001: 2018, OHS-5241

Issue Date: 26/02/2024
Validity: 25/02/2027

MoEF Recognition: Legal 42(3)87

Issue Date: 04/08/2020
Validity: 03/08/2025

Test Report No.: MPCB/RL-Chiplun/JVS/25-26/04/151-A

Date: 25/04/2025 05:24 PM

ULR No.: TC-1168525000000015F

Test Report-Water (JVS)

Common facilities
Field Sample ID BR-0093425 Type of Industry (CBMWTSDF)-
Biomedical wastes
EZ':;? RO Kolhapur Municipal Corporation ( M/s S. S. Services -operator of facility)
Industry Consent MPCB-CONSENT- 3
No.UAN No. 0000152807 bl o o
FO-Kolhapur (Shri. ;
SEH'!I}'}IC collected by Rohidas R, Matkar) (SRO- Locathn of sample Outlet
(Officer Name) K collection
olhapur)
Seal No.: 173 S e T Grab
collection
Date 09/04/2025 Total No. of Containers 1
Sample ==
Collection | Time 01:05 PM Nature/Description of 4
Sample
MPCB/RL-
e Chiplun/JVS/25-26/57
Date 16/04/2025 32‘"“‘5 Started | 1 6/04/2025 09:47 PM
Received by lab
: Analysis ;s
Time 01:25 PM Completed On 25/04/2025 05:17 PM
Sample recived by (Name & Dayanand Tare (Scientific
Designation) Officer)
Sr.No Parameter Results | Unit Test Method
1 pH 8.8 IS 3025 (Part 11)
2 Total Dissolved Solids(TDS) 567.0 | mg/l IS 3025 (Part 16)
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Sr.No Parameter Results | Unit Test Method
3 Suspended Solids ( SS) 13.0 my/l IS 3025 (Part 17)
4 Biochemical Oxygen Demand (BOD) 8.0 mg/l IS 3025 (Part 44)
5 Chloride 277.16 | mg/l IS 3025 (Part 32)
6 Chemical Oxygen Demand (COD) 40 | my/l IS 3025 (Part 58)
APHA 24th Edition 4500-S04 E
/
L ] bRy L (Turbidimetric Method)
8 Oil & Grease BDL mg/l IS 3025 (part 39)
Remarks:
Approved & Reviewed By
Dayanand Tare
Scientific Officer,
I/c Regional Laboratory,
Chiplun,
Note :

1. The results refer to the samples and parameters requested for analysis.
2. Abbreviations: - BDL=Below Detectable limit, N.D.=Not Detected, N.A.= Not Analyzed
3. The Contents of this Report shall not be reproduced in part or in full without written approval of laboratory.

*#* End of the Report ***
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Temperature of Primary and Secondary Chamber

Secondary Chamber Primary Chamber
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Stack with Platform, Safety guard and Safety Ladder
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Autoloading -
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ETP Water Meter

1888
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ETP Electric Meter

CBENLO. BENTEC :
-AC ’.!-PHASE a4-VWNRE STATIC kv\?h M‘!’—*
Reference o 1S43779 * 1969
SN WwE0 A, 5D Hz, CLASS1

Lunnmmw 415
1 Type. PB-12-3 =
¥ Raf Tlemp. 27'Ca2'C

1600 npihwih -«

R T

i g L Y
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Autoclave Electric Meter

Shredder Electric Meter

BEMNLO EBENTEC
A 3-PHASE 4 WIRE STATIC KWwit METER
Rofcronce o 1213778 - isbw i
LTy rEar i, o0 ME, CLASE -1

AO537589

BENTELD IMCHA LTD,
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SEERVICES

A2
S S SERVICES 4

CYTOT ORIC

Common Bio Medical Waste Treatement Facility

E Treatment T echnology | Installed Capacity | Operational Capacity / Day

Shredder lUU KLJ'Hr 1800 Kg / Day

ffluent Treatment Plant
1 et e 8 CMD 8000 Ltr

Chemical Disinfection
50 Ltr ( 2 Tanks)

Treatment Tank

Kolhapur Municipal
Jurisdiction Corporation Area, Karveer, Gaganbawda,
Bhudargad, Radhanagari, Kagal (Rural)

Vehicles 8 Vehicles

Maharashtra Pollution | Consent No. Format | Consent Next Renewal
Control Board 1.0/cc/UAN Date - 31.03.2026
No. MPCBCONSENT-

Common Hazardous Waste- | Incineration Ash | 11.00 M.T (Per Month)
Treatment & Disposal Facility| (37.2 Ash from Approx
Name - Maharashtra incinerator and
Environ Power Ltd. flue gas cleaning
Ranjangaon, Pune residue)

ETP Sludge 0.100 M.T (Per Month)
(37.1 Sludge from Approx
wet scrubbers)
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Drainage Channels for Storage area of BMW and Hazardous waste

64
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MARARASHTRA  Maharashtra Pollution Control Board

ARG Ugu iz #ise

Amendment in Consent to Establish / Consent to Operate / Consent to Renewal

Consent Application Unique Number : MPCB-CONSENT-0000152807

Submit to : SRO-Kolhapur

Consent Amendment Application Unique Number : MPCB-CONSENT_AMMENDMENT-0000016740
Industry Name : Kolhapur Municipal Corporation

Submit on : Apr 21, 2025

65

1.Name Change:

Not Applied for Name Change

2. Changes in Products Name and Quantity:

Not Applied for Changes in Products Name and Quantity

3. Changes in Capital Investment:

4.Changes in Waste Water Aspects:

Not Applied for change in Waste Water Aspects.

5.Changes in Air Pollution Aspects:

Not Applied for change in Air Pollution Aspects.

6.Changes in Hazardous waste Aspects:

Not Applied for Changes in Hazardous waste Aspects.

7.Changes in Non Hazardous waste Aspects:

Not Applied for change in Non Hazardous waste Aspects

8) Any Other Ammendment:

Conditions under | Condition Existing Text Ammendment Required
Number
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Sr. No. 3, Vehicle No. MH-09 L 6350,
Make & Model Tata (Tata Ace), Sr. No. 3, Vehicle No. - MH 09 GJ 3617, Make & Model - Tata
Specific Conditions JAnnexure - Capacity 0.90, VTS (ID/IMEI) [Motors Ltd. (ACE CNG 2.0 S), Capacity - 0.69, VTS (ID/IMEI) -

5754120267486, Barcode (Yes/No) 5754120267486, Barcode (Yes) - 866551039254565
866551039254565

Sr. No. 8, Vehicle No.- MH 09 CA 5131, Make & Model - Tata
Motors Ltd. (TATA ACE), Capacity - 0.70, VTS (ID/IMEI) -
866551037437667, Barcode (Yes) - 5754120213583

Specific Conditions |Annexure -

1) Deletion vehicle No. MH 09 L 6350 (Tata ACE) due to old vehicle & addition new vehicle No. Vehicle No. -
MH 09 GJ 3617, Make & Model - Tata Motors Ltd. (ACE CNG 2.0 5). 2) Addition new vehicle No. MH 09 CA 5131,
Make & Model - Tata Motors Ltd. (TATA ACE), due to no. of HCES increase in rural area.

Remarks for Ammendment




Date
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025

Time
13:02
13:03
13:04
13:05
13:06
13:07
13:08
13:09
13:10
13:11
13:12
13:13
13:14
43:15
13:16
13:17
13:18
13:19
13:20
13:21
13:22
13:23
13:24
13:25
13:26
13:27
1398
13:29
13:30
13:31
13:32
1535
13:34
13:35
13:36
13:37
13:38
13:39
13:40
13:41
13:42
13:43
13:44
13:45
13:46
13:47

Temp.
42.2
51.8
61.4
71.0
80.6
90.2
99.8

109.4
112.0
114.9
116.2
317:3
118.9
119.8
120.9
121.7
1295
122.6
122.8
122.0
122.1
123.0
1231
122.6
122.3
122.4
1223,
122.4
122.3
121.9
122.4
122.0
122.2
121+
122.1
121.7
122.1
122.6
122.8
122.0
122.6
122.8
122.0
122.1

1220

122.0

Press.
0.4
11
3.4
L5
8.0
9:2

10.4
11.6
12.4
12.9
13.4
13.9
14.1
14.8
15
16.3
16.1
7 BT g
16.2
16.4
16.1
16.3
16.1
1557
15.9
15.8
15.9
15.8
15.9
15:9
16.0
16.1
15.8
16.1
16.3
163
16.1
1oy
16.2
16.4
16.3
16.1
ey
16.3
15.9
16.4

1895
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09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025
09.01.2025

13:48
13:49
13:50
1351
13:52
13:53
13:54
13:55
13:56
=355
13:58
13:59
14:00
14:01
14:02
14:03
14:04
14:05
14:06
14:07
14:08
14:09
14:10
14:11
14:12
14:13
14:14

1217
1221
122.3
1249
122.4
122.0
1222
122.0
122.0
122-1;
122.6
122.3
122.4
122.3
121.7
118.0
114.3
110.6
106.9
103.2

09:45

95.8

921

88.4

84.7

81.0

77.3

16.1
16.3
1589
15.9
16.0
16.1
15.8
15:9
16.4
15.5
155
1529
15.8
154
15.9
132
11.0
8.8
6.7
4.5
3.8
e |
2.4
1.7
1.0
0.4
0.1

1896
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Date
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025

Time
10:13
10:14
10:15
10:16
10:17
10:18
10:19
10:20
10:21
10:22
10:23
10:24
1025
10:26
10:27
10:28
10:29
10:30
10:31
10:32
10:33
10:34
10:35
10:36
10:37
10:38
10:39
10:40
10:41
10:42
10:43
10:44
10:45
10:46
10:47
10:48
10:49
10:50
10:51
10:52
10:53
10:54
10:55
10:56
10:57
10:58
10:59
11:00
11:01

Temp.
41.5
315
61.4
71:0
80.6
90.2
99.8

109.4
110.0
114.9
116.2
117.3
118.9
119.8
120.9
1217
1221
122.6
122.8
122.0
12324
121.8
121.6
122.6
1223
122.4
1223
122.4
12243
121.9
122.4
122.0
12257
1205/
122:1
12457
1225
12246
122.8
122.0
122.6
122.8
122.0
1221
122.0
122.0
121.7
12250
1223

Press.
0.3
1.0
3.4
5.7
8.0
9.2

10.4
11.6
12.4
12.9
13.4
13.9
14.1
14.8
15.3
16.3
16.1
15.7
16.2
16.4
16.1
16.3
16.1
15.7
15.9
15.8
15.9
15.8
15.9
15.9
16.0
16.1
15.8
16.1
16.3
16.3
16.1
15.7
16.2
16.4
16.3
16.1
15.7
16.3
15.9
16.4
16.1
16.3
15.9
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23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025
23.06.2025

11:02
11:03
11:04
11:05
11:06
11:07
11:08
11:09
11:10
i b e
11:12
11:13
11:14
11:15
11:16
11:17
11:18
1518
11:20
120
1122
1974
11:24

4219
122.4
1220
ez
122.0
122.0
121.3
122.6
122.3
122.4
122.3
1217
118.0
114.3
110.6
106.9
1082

085

95.8

a9zl

88.4

84.7

81.0

15.9
16.0
16.1
15.8
15:9
16.4
15.5
157
159
15.8
1589
158
132
10.4
7.7
6.2
5.0
3.8
2.6
1.6
1.0
0.6
0.2

1899
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HIGH-TECH L2 & CONSULANCY sop s /0
™ CORPORATION CERTIFIED— E‘\G‘A. \ .
GOVERNMENT APPROVED LABORATORY ‘cc,“m ::::;ittl;?::‘

; F
1 Soil & Petiole Testing 1 Microbiological & Agricultural Product Testing sl
1 Water & Waste Water Testing 1 Lab set-up & Training . .
1 Food, Feed & Ferfilizers Testing 1 Biostimulant Consultant for Licence, Formulation and Analysis

H‘GH.TECH 1 Biofertilizers & Earfhworm Composting 1 Biopesticide Consultant for Licence, Formulation and Analysis ;
——— 1 Suppliers of Glasswares & Chemicals 1 Chemical Pesficide Consultant for License, Formulation and Analysis

VALIDATION CERTIFICATE

Certificate No. :HCL /VvC /160 Date Of Issue : 03/01/2025
Date of validation :27/12/2024 Suggested Due Date : 0470472025
Customer’s detail:

Name of Party/ organization : S.S.Services

R S.No 206, S.S.No.29,E ward, Kasaba Bawada,

Near Drainage Plant, Behind Circuit House, Kolhapur
Location s On Site

Instrument Detail :

Name Of Instrument AUTOCLAVE
Type Of Instrument HORIZONTAL
Make Of Instrument i - Medipharm EQUIPMENT PVT. LTD.
Serial no. Of instrument 417
Validation Cycle Load 1
Spore Test Done On 27 /1272024
Biological Indicator Spore Test:
Spore strips ] Criteria
Test tube No. Spore Strips Used Incubation Media Used Observation OF Acoapiancs
1 No Growth No Growth
2 Gochxlls. | iss'carc No Growth | No Growth
stereothemophillus Soyabean Casein
Positive Control ATCC 7953 for Digest Medium Growth Growth
Negative Control 7 days No Growth No Growth

Remark : Spore test is negative
Autoclave is validated by using Biological Indicator

\ ’l i
Microbiologist:

Date:

Checked By:@yf&d

Date:

e T = L S A P L | B P AT har LarRD a~ ABSAN 2 EIEA R AN aharachtratindia
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GOVERNMENT APPROVED LABORATORY iy
i e
Soil & Petiole Testing I Microbiological & Agricultural Product Tesfing
1 Water & Waste Water Testing I Lab set-up & Tralning
: ;rmm:m & Ferfilizers Testing 1Biostimulant Consultant for Licence, Formulatfion and Analysis
iy zers B Earthworm Composfing B Biopesticide Consultant for Licence, Formulation and Analysis
ppliers of Glasswares & Chemicals 1 Chemical Pesticide Consultant for License, Formulation and Analysis

VALIDATION CERTIFICATE

Certificate No. :HCL /VC /166
Date of validation :09/04 /2025

: 03704 /2025
: 02/07 /2025

Date Of Issue
Suggested Due Date

i Customer’s detail:

Name of Party/ organization : S.S.Services

R S.No 2086, S.8.No.29,E ward, Kasaba Bawada,
Near Drainage Plant, Behind Circuit House, Kolhapur

Location On Site
Instrument Detail :
Name Of Instrument AUTQCLAVE
Type Of Instrument HORIZONTAL
e Of Instrument Medipharm EQUIPMENTS , Nashik
R Load 1
 09/04/2025
1 T
(e Observation S—
-8 ..r ¥ Media Used Of Acceptance
: 4 T. No Growth No Growth
I for Digest Medium Growth Growth
| Tdays No Growth No Growth

(W
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Cement Concrete Platform for drying wet hazardous waste
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-~ KOLHAPUR MUNICIPAL CORPORATION

. Post Box No.33, Pin Code -416002 : F.
g gmee

y’"

PhNo.— PBX Bord 2540291 to 2540299, 0231-2540290 >
Website: www.kolhapurcorporation.gov.in _ i

Ref No. Health & Sanitation Dept/ € 212023
Date: 13/08/2023

To,

M/s. S S Services (CBMWTF),
R. S. No. 206, E Ward, Behind Circuit House, Kasaba Bawada,
Kolhapur.

Subject —-Regarding Bio Medical Waste Management (Collection, Transportation,
Treatment & Disposal) services provided by M/s. S S Services, Kolhapur
(CBMWTF). Sr
Ref - Bio Medical Waste Management Rules 2016.

Maharashtra Pollution Control Board has granted Combined Consent & Authorization under
Bio Medical Waste Management Rules 2016 to M/s. S S Services at R. S. No. 206, E Ward, Behind
Circuit House, Kasaba Bawada, Kolhapur — 416003. They are collecting the Bio Medical Waste
(Inciuding Covid 19) properly & regularly from jurisdiction of Kolhapur Municipal Corporation area,
Karveer, Radhanagari, Bhudargad, Gaganbawada & Kagal (Rural) Talukas.

In Covid 19 pandemic situation Bio Medical Waste Management (Collection,
Transportation,Treatmeﬁt& Disposal) Sewices provided by M/s. S S Services, Kolhapur (CBMWTF)
to all Government & Privet Health Care Establishment inc'luding CCC, DCH, DCHC are satisfactory.
They are complying the terms & conditions of Bio Medical Wasie Management as per Combined

Consent & Authorization properly & regularly. The said CBMWTF is in operation & functioning well,

@/\,V’%m-’\g

Health Officer
Kolhapur Municipal Corporation

so as to keep Environment clean &Green to protect human health.

For Information

« Hon. Administrator, Kolhapur Municipal Corporation
e Hon. Deputy Commissioner, Kolhapur Municipal Corporation
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CTF & HCE Combined inspection Committee formed at Kolhapur District

level, in which KMC Kolhapur and DHO Kolhapur representative, The
Dean RCSMGMCK Representative, The Dean DR DY Patil Medical

College representative and MPCB representative, visited M/s.
S.S.Services, Kolhapur unit

Ref : Letter No FTS-0169, Dated 19.12.2023.

Visit Date : 28/12/2023, 11.45 amto 12.30 pm.

Name of the Unit = M/s. 5.S.Services, Kolhapur.

10.

R.S.No. 206, S.5. NO. 29, E Ward, Kasaba Bawada, Near Drainage Plant, Kolhapur.
Facility having total Area —1 acre (40,0005q.ft. aprrox)

Commissioned in the year 2002 and was handover to M/s. 5.S. Services, Kolhapur for operation
on Dtd. 16.10.2020.

Area allotted to facility : Kolhapur Municipal Corporation area, Talukas: Karveer, Gaganbawada,
Radhanagari, Bhudhargad and Kagal Rural area (except Kagal City).

Total member HCL — A) Bedded Hospitals  :426
B) Non Bedded Hospitals : 859
C) Total Beds : 6588

Total BMW collection: 1500 Kg to 1700 Kg/Day (Incinerable 1000 kg to 1200 Kg/Day & non
Incinerable 400 kg to 500 kg/day ). :

For the collection and transportation of BMW facility, having total 8 vehicles with GPS system. 5
vehicles are utilized in corporation area and other 3 vehicles are utilized in remaining areas.
Facility has provided separate BMW storage as per color coding dedicated place for unloading of
BMW.

Incinerable BMW is treated in incinerator having capacity of 250 kg/hr with Primary & Secondary
chamber maintaining temperature primary 826 °C & 1046 °C

They have provided ventury scrubber as APCs followed by stack 30 meter. Has installed online
monitoring system for the incineration stack which is connected to CPCB and MPCB server
Generated trade effluent is used for vehicle washing and floor cleaning activity. Generation of
effluent about 1.0 to 1.5 CMD. For the treatment of effluent, they have Provided ETP of Capacity 4
CMD, comprising & collection, neutralization, settling and PSF and ACF and treated effluent is

reusing 100 % for the scrubbing system. JVS sample is collected fWJE; %? 3
Facility having one shredder machine of capacity 100 kg/hr a one @4 ) aia’gu}gapgm.y of 150

]

Ltr with a cycle of 90 mins with pressure 121 PSI. At the time of visit:autoclave.wasfound in

operation on pressure 1.5 PSI and Tempreture 122 °C - A Boangetial sepoM funiD how
:? N"‘”“::'\kw_‘“
: ZQf32
2 fod” e
s E [ ‘_' L.
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Unit is disinfecting the shredded material before shredding and the shredded plastic waste is
disposed of to authorized plastic recycler and glass bottles after disinfection disposed to glass
reprocessor unit

Provided by a isolated hazardous waste storage facility within the premises. They have obtained

membership of CHWTSDF and Generated hazardous waste i.e. incineration ash and ETP sludge
which is been disposed to common facility regularly. Recent manifest dtd. 20.12.2023 for 13 Ton
Incineration Ash is disposed.

The unit has a total manpower of 28 out of which 05 are officials and 23 are skilled workers.
Periodical training is been given to the workers from the facility unit, provided safety gears to
workers and the workers have been vaccinated with regular health check up.

They have adopted the Bar coding system for the BMW collection system

DG set of capacity 82.5 KVA using diesel as its fuel for use in electricity failure.

It was observed that they have taken tetanus Toxoid (TT) vaccine and have been advised to take
complete hepatitis B vaccination to the entire staff.

They have done tree plantation on the periphery of the facility. Housekeeping of facility observed
was good with clean premises.

It was observed that the facility is operating as per BMW rules and operation is satisfactory.
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Combined Inspection Report

CTF & HCE Combined inspection Committee formed at Kolhapur District
level, in which representativeof KMC Kolhapur, DHO Kolhapur, The Dean
RCSMGMCK, The Dean DR D Y Patil 'Medical College and MPCB
representative visited M/s. S S Services, Kolhapur CBMWTF unit.

Ref : Letter No. FTS-0232/2024, Dated 26.11.2024.
Visit Date : 20/12/2024, 12.45 pm to 01.30 pm.

Name of the Unit - M/s. S S Services, Kolhapur (Operator)
Kolhapur Municipal Corporation (Owner).
Address : R.S. No. 206, S.S. NO. 29, E Ward, Kasaba BaWada, Near Drainage Plant,
Kolhapur - 416003.
Facility having total Area - 1 acre (40,000 Sq.ft. approx).

1. Commissioned in the year 2002 and was handover to M/s. S S Services, Kolhapur for
operation on dtd.16.10.2020. The Board office has granted CCA vide dtd. 29.03.2023,
valid upto 31.03.2026.

2. Area allotted to facility: Kolhapur Municipai Corporation area & Talukas: Karveer,

Gaganbawada, Radhanagari, Bhudhargad and Kagal rural area
(except Kagal city).
3. Total member of HCE - A) Bedded Hospitals : 457
B) Non Bedded HCE : 935
C) Total Beds : 6915

4. Total BMW collection: 1500 kg to 1700 kg/day (Incinerable 1000 kg to 1200 kg/day &

non Incinerable 400 kg to 500 kg/day).

5. For the collection and transportation of BMW facility, having total 8 vehicles with GPS

system. 5 vehicles are utilized in corporation area and other 3 vehicles are utilized in

® -
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remaining areas. At present to verify GPS & it is noted that vehicles found in root for
collection of Bio Medical Waste.

Facility has provided separate BMW storage as per color coding dedicated place for
unloading of BMW.

Incinerable BMW is treated in incinerator having capacity of 250 kg/hr (4,500 kg/day)
with Primary & Secondary chamber maintaining temperature primary 835 °C & 1045°C
& same verified.

During visit incinerator is found in opration with APC system. They have provided
ventury scrubber as APCs followed by stack 30 meter height. Has installed online
monitoring system for the incineration stack which is connected to CPCB and MPCB
server. '

Generated trade effluent is used for vehicle washing and floor cleaning activity.
Generation of effluent about 1.0 to 1.5 CMD. For the treatment of effluent, they have
prdvided ETP of Capacity 4 CMD, Equalization & collection, neutralization, settling and
ASF and ACF and treated effluent is reusing 100 % for the scrubbing system. JVS
sample is collected from ETP outlet. Also provided Carbon bag and drum for collecting
of ETP sludge. :

Facility' having one shredder machine of capacity 100 kg/hr and one Autoclave of
capacity of 150 Ltrnyclel with a cycle of 65 minutes with pressure 16 psi. At the time of
visit autoclave was found in operation on pressure 16 psi and temperature 122 °C.

Unit is disinfecting the shredded material before shredding and the shredded plastic
waste is disposed of to authorized plastic recycler and glass bottles after disinfection
disposed to glass reprocessor unit.

Provided by a isolated hazardous waste storage facility within the premises. They have
obtained membership of CHWTF ie. Maharashtra Enviro Power Ltd., Ranjangaon, Pune
and generated hazardous waste i.e. incineration ash and ETP sludge which is been
disposed to CHWTF facility regularly. Recent manifest dtd. 10.12.2024 for 13.779 ton
Incineration Ash & 0.026 ton ETP Sludge is disposed.

The unit has a total manpower of 31 out of which 05 are officials and 26 are skilled
workers. Periodical training is been given to the workers from the facility unit, provided

- @-
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safety gears to workers and the workers have been vaccinated with regular health

check up.

' They have adopted the Bar coding system for the BMW collection system.

15. DG set of capacity 82.5 KVA using diesel as its fuel for use in efectricity faifure.
16. It was observed that they have taken Tetanus Toxoid (TT) and as per previous point
facility has given Hepatitis B vaccination to the entire staff.
17. They have done tree plantation on the periphery of the facility. Housekeeping of facility
observed was good with clean premises.
18. It was observed that the facility is operating as per BMW rules and operation is
satisfactory.
‘,)Y\p“‘@f/ A4 ' _
va“ —*h“/
Dr. A.S. Walawalkar Dr. Jeevan Yadav,
Nodel Officer BMW Management ‘ Professor, Community Medicine,
RCSM & GMC, CPR Hospital, DYP Medical College, Kolhapur.
Kolhapur .

b

; il M%.‘Sa/%:ﬁﬁ]hrambare,
ADHO, ZP, Kolhapur. . Environment Officer, KMC, Kolhapur.

e el
S.‘ W MO&. b} i
CBMWTF, Kolhapur @éﬁ/v
Mr. Sagar Jadhav, Dr. Rohidas Matkar
General Manager, Field Officer, MPCB,
S S Services, Kolhapur. ' Kolhapur.
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Front view of S S Services, Kolhapur

Wall Compound and Gate
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M Gmail

Direction under Section 5 of the Environment (Protection) Act, 1986 (Show Cause Notice)
w.r.t. Common Bio-Medical Waste Treatment Facility namely M/s S. S. Services, Kolhapur,
Maharashtra

ssservices kolhapur <ssserviceskop@gmail.com>

BMW, CPCB <bmw.cpcb@gov.in>
To: ssserviceskop <ssserviceskop@gmail.com>
Cc: RUNA ORAON <roraon.cpcb@nic.in>, Vijay yadav <vpyadav.cpcb@pnic.in>

Fri, Aug 1, 2025 at 4:48 PM

Sir,

W.r.t trailing mail, as a reply was received from your facility M/s S.S. Services, Kolhapur against the direction dated
13.06.2025 issued by this office. In the matter, it is to inform you to kindly re-submit the reply regarding following action points

of direction for taking necessary action in the matterr;

with the ETP and waste treatment equipment.

S. No Action point mentioned in the direction Reply/submission required from facility

1. The incinerator was not achieving 2 sec | Certificate of manufacturer has not submitted as
residence time in the secondary combustion | per the CPCB guidelines for Verification of Two
chamber. Seconds Residence Time in  Secondary

Combustion Chamber of the Biomedical Waste
Incinerator (Annexure-l). Hence, the facility has to
submit for the same for necessary action.

2. A Stack monitoring platform was not provided | A picture of the stack monitoring platform is not
as per CPCB guidelines clear. Further, stack monitoring platform was not

provided as per the CPCB guidelines (Annexure
VI given in CPCB guidelines)

3. The ETP flow meter to measure the quantity | The facility claimed that the ETP flow meter is in
of wastewater was found in a defunct | functional condition. However, the facility is
condition. required to submit a picture with clear reading of

ETP flow meter.
4. A separate energy meter was not installed | the facility is required to submit a clear picture

with readable reading for the same.

The display board as per the order of the
Hon'ble Supreme Court in the matter of Writ
Petition (C) No. 657/1995; Research
Foundation for Science, Technology, and
Natural Resource Policy Vs Union of India
and others, is not provided.

The picture of the display board is required to
submit showing all the details as per the CPCB
guidelines along with placed it at main entrance
gate

Proper drainage and a collection pit were not
provided in the demarcated storage area of
biomedical waste in case of liquid spills.

The correct picture has not provided by the facility.
Picture of collection pit in the demarcated storage
area is required to be provided.

Log books as per CPCB guidelines is not
maintained.

The records of collection, transportation, and
disposal of biomedical waste are required to
submit by the facility as per the guidelines of
CPCB.

Kindly re-submit reply described above with required documents and clear geo-tag pictures within 4-5 days or as earliest

possible.

==== Forwarded message ============

From: BMW, CPCB <bmw.cpch@gov.in>
To: "Varsha Sharma"<varsha.cpch@gov.in>
Date: Thu, 10 Jul 2025 15:44:50 +0530

Subject: Fwd: Re: Direction under Section 5 of the Environment (Protection) Act, 1986 (Show Cause Notice) w.r.t. Common

Bio-Medical Waste Treatment Facility namely M/s S. S. Services, Kolhapur, Maharashtra

==== Forwarded message =s===========
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============ Forwarded message s===========
From: BMW, CPCB <bmw.cpch@gov.in>
To: "Varsha Sharma"<varsha.cpch@gov.in>

Date: Tue, 08 Jul 2025 14:54:01 +0530
Subject: Fwd: Re: Direction under Section 5 of the Environment (Protection) Act, 1986 (Show Cause Notice) w.r.t. Common

Bio-Medical Waste Treatment Facility namely M/s S. S. Services, Kolhapur, Maharashtra
============ Forwarded message s===========

5-“3}.- International Year oL
4 2025 Of Cooperatives |  SAATHI
A MOBILE APP

Cooperatives Build

(% °® :
w a Better wo rld Web portal availoble ot - vaww.sancharsaathigevin

============ Forwarded message s===========

From: ssservices kolhapur <ssserviceskop@gmail.com>

To: "BMW, CPCB"<bmw.cpch@gov.in>

Cc: "Vijay yadav"<vpyadav.cpch@nic.in>, "RUNA ORAON"<roraon.cpch@nic.in>

Date: Fri, 04 Jul 2025 09:59:52 +0530

Subject: Re: Direction under Section 5 of the Environment (Protection) Act, 1986 (Show Cause Notice) w.r.t. Common Bio-
Medical Waste Treatment Facility namely M/s S. S. Services, Kolhapur, Maharashtra

============ Forwarded message s===========

.*“O‘k International Year W Br L
’ 2025 °f Cooperatives | SAATHI
s MOBILE APP

Cooperatives Build

i ® PY |d :
& a Better wor Web portal available ot : waw.sancharsaathigewin

[Quoted text hidden]

2 attachments
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CPCB Direction Show Cause Compliance Reply (28.06.2025)....pdf
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Authorised by Maharashtra Pollution Control Board & Kolhapur Municipal Corporation, Operated By

S S SERVICES

CBMWTSDF

(Common Bio-Medical Waste Treatment, Storage and Disposal Facility) BIO - HAZARD

CYTOTOXIC

Outword No. SSS/KOP/OUT/25/08-01 Date — 05.08.2025

To,

‘/Respected Chairman So,
Central Pollution Control Board,
Parivesh Bhavan, East Arjun Nagar, Delhi — 110032.
Email ID — bmw.cpcb@gov.in

Subject: Compliance / Reply to Direction under Section 5 of the Environment
(Protection) Act, 1986 and Show Cause Notice regarding Environmental
Compensation Charges (ECC).

Reference: 1) Letter No. - F. No. B-31011/BMW (20619)/2025/WMD-I from Respected

Chairman So, Central Pollution Control Board, Delhi (Letter received by
Email Dtd. June 19, 2025, 12:13 PM).

2) Our (M/s. S S Services) compliance/reply letter submitted to Respected
Chairman So, Central Pollution Control Board, Delhi (Letter No. SSS/
KOP/ OUT/25/06-04, Dtd. Jun 28, 2025).

3) Your Email Dtd. August 01, 2025, 04:50 PM).

Respected _Sir,

As a reply was submitted from our facility (Kolhapur Municipal Corporation
(Owner) & M/s. S S Services, Kolhapur (Operator) against the direction dated
13.06.2025 issued by Central Pollution Control Board, Delhi. In the matter & as per
email dtd. August 01, 2025 we are herewith re-submitting the point-wise

compliance/reply regarding following points.....

Sr. | Action point | Reply/submission  required [Compliance/reply re-
No. | mentioned in the | from facility submission by M/s. S S
direction Services

1. | The incinerator was | Certificate of manufacturer [Certificate of manufacturer

Bio—Medig‘Q Waste Treatment PT.0 .

Corrosponding Address : 814/2/1, Orchid Homes, 4th Floor, "SHAHIN" Jamdar Colony, Behind Circuit House, Kolhapur- 416 003.
Email : ssserviceskop@gmail.com Mobile : 91124 76555.

Plant Address : R. S. No. 206, S.S. No. 29, 'E' Ward, Kasaba Bawada, Near Drainage Plant, Behind Circuit House, Kolhapur- 416 003.
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not achieving 2 sec
residence time in the
secondary

combustion chamber.

has not submitted as per the
CPCB
Verification of Two Seconds

guidelines for

Residence Time in
Secondary Combustion
Chamber of the Biomedical
Waste

(Annexure-I).

Incinerator
the
facility has to submit for the

Hence,

same for necessary action.

re attached/submitted, as
per the CPCB guidelines for,
Verification of Two Seconds
Residence Time in
Secondary Combustion
Chamber of the Biomedical
Waste

(Annexure-).

Incinerator

A Stack monitoring

platform was not
provided

CPCB guidelines

as per

A picture of the stack
monitoring platform is not
clear. Further, stack

monitoring platform was not
provided as per the CPCB
guidelines  (Annexure V|

given in CPCB guidelines)

Stack monitoring  platform
are provided as per the
CPCB guidelines (Annexure
CPCB

guidelines). A clear picture /

\4 given in

photos of stack monitoring

platform are attached.

The ETP flow meter

to measure the
quantity o]
wastewater was
found in a defunct

condition.

The facility claimed that the

ETP flow meter is in

functional condition.
However, the facility is
required to submit a picture

with clear reading of ETP

flow meter.

A picture/photo with clear
reading of ETP flow meter is

attached.

A separate energy
meter not
installed with the ETP

and waste treatment

was

equipment,

The facility is required to
submit a clear picture with
the

readable reading for

same.

Clear picture/photos  with
readable reading of separate
energy meter installed with
the ETP and waste treatment

equipment (Incinerator,

Autoclave, and Shredder)
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are attached.

The display board as
per the order of the
Hon'ble
Court in the matter of
Writ Petition (C) No.
657/1995;

Foundation for

Supreme

Research

Science, Technology,
and Natural Resource
Policy Vs Union of
India and others, is

not provided.

The picture of the display
board is required to submit
showing all the details as per
the CPCB guidelines along
with placed it at main

entrance gate

The display board is showing
all the details as per the

CPCB guidelines. Its
installed/placed at main
entrance gate. (Photo
attached)

Proper drainage and

The correct picture has not

Picture of collection pit in the

a collection pit were provided by the facility. demarcated storage area is

not provided in the Picture of collection pit in the fattached.

demarcated storage demarcated storage area is

area of biomedical required to be provided.

waste in case of liquid

spills.

A log book as per The records of collection, [The records of collection,

CPCB guidelines is transportation, and disposal fransportation, and disposal

not maintained. of biomedical waste are pf biomedical waste are
required to submit by the submitted as per the

facility as per the guidelines
of CPCB.

guidelines of CPCB. (Copy
attached)

As per your instructions we are herewith submitting required documents and clear

geo-tag pictures.

Thanks for Co-operation.

ER
% V’Q&
™ *
%
SATLS

o

S. S. Services

CBMWTF Kolhapur
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Enclosed:

1. Certificate of manufacturer for Verification of Two Seconds Residence Time in
Secondary Combustion Chamber of the Biomedical Waste Incinerator as per the
CPCB guidelines.

2 Clear picture/photos of Stack monitoring platform as per the CPCB guidelines.

3. A picture/photo with clear reading of ETP flow meter.

4. Clear picture/photos with readable reading of separate energy meter installed
with the ETP and waste treatment equipment (Incinerator, Autoclave, and
Shredder).

5. Picture/photos of the display board installed/placed at main entrance gate
showing all the details as per the CPCB guidelines.

6. Picture/photos of collection pit in the demarcated storage area.

7. The records of collection, transportation, and disposal of biomedical waste are

submitted as per the guidelines of CPCB.

5 @ . [ SER“'O
* v
‘fé" .
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1. Certificate of Two Seconds Residence Time

DIVINEZ FURNACES PVT LTD

Office: H.281. Shirdhon, Opp Pinki Wadi Farm House, Kalyan East,

- %\\
g‘ GZ)—?’ | Maharashtra, 421204, Contact no: 9802832256, 9802800275

Ref: DFPL/O/115/25 DATE:- 04.08.2025

Email id — sales(@divinezgroup.com
Website : www.divinezgroup.com

CERTIFICATE FOR BIOMEDICAL WASTE INCINERATOR
(Issued by Manufacturer)

We hereby certify that the Stationary Model, Diesel Fired Incinerator of designed Capacity
250 kg/hr installed at M/s. SS Services, CEMWTF, Kasaba Bawada, has been modified by
Divinez Furnaces Private Limited, Kalyan, Maharashtra. The said incinerator has more than
2 seconds flue gas Residence Time in secondary combustion chamber at 1100°C at its
designed capacity. The technical data sheet of specification in respect of the said

incinerator is enclosed herewith,

Authorized Signature

i

Dy

Suresh Kumar

For All types of Incinerators, Furnaces, Rotary Kilns. Autoclave, Refractory brick lining.
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DIVINEZ FURNACES PVT LTD

Office: H.281, Shirdhon, Opp Pinki Wadi Farm House, Kalyan East,

Maharashtra, 421204. Contact no: 9892832256, 9892800275
@’ Email id — sales(@divinezgroup.com

Website : www.divinezgroup.com

TECHNICAL DATA SHEET ON BIOMEDICAL WASTE INCINERATOR
(Issued by Manufacturer)

Name of the Common Biomedical Waste Treatment Facility : M/s. 5§ Services, CEMWTF

Name of the Manufacturer : M/s Divinez Furnaces
Private Limited

Maximum Capacity of the Incinerator (in kg/hr) 1 250
Residence time of flue gas at 1100°C + 4.2 seconds
Flow of flue gas through Secondary Combustion Chamber (m3/sec) 1)

Volume of Secondary Combustion Chamber (in m?) :8.02
Thermal Capacity of the incinerator (in Million Kcal/hr) 107

Authorized Signature

Suresh Kumar

For All types of Incinerators, Furnaces, Rotary Kilns, Autoclave, Refractory brick lining.
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2. Stack Monitoring Platform -
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ﬂ OF3 Map Camera

apur,Maharashtra,India
Palice Head Quarters, Kiolhapur,Maharashtra
416003, India
Lat 16.722660, Long 74.250002
08/05/2025 06:59 PM GMT +05:30
Note ; Captured by GPS Map Camera
i S
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v

=

'J.
Y
,/ ‘ i\
/‘ 'a GPS Map Camera
< ™ ' )

& - Kolhapur,Maharashtra;india
.!n___, . Police Head Quarters, Kolhapur, Maharashtra
-EN N 416003, India
, % Lat 16.722458, Long 74.250062

., 08/05/2025 06:50 PM GMT+05:30
" Note : Captured by GPS Map Camera

-
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3. Water Meter of ETP

) GPS Map Camera

4
lisnds & Kolhapur, Maharashtra, India
(O # Apple Saraswati Hospital Road, Near Drainage Plant, Police
' Head Quarters, Kolhapur, Maharashtra 416003, India
1 Lat 16.722405° Long 74.250177°
_Qq.oglg_._..mwf 06/08/2025 12:27 PM GMT +05:30
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4. Energy Meter of Incinerator

Kolhapur, Maharashtra, India
Apple Saraswali Hospital Rbad, Near Drainage Plant, Police Head Quarters,
olhapur, Mahar ra 416003, India

at ® Lor

- BENLO BENTEC
AC 3-PHASE 4-WIRE STATIC kwh METER
Reference to 1513779 ; 1959
Montn/ear  cez02s 416V, 3X 1080 A, 50 Mz, CLASS-1
Type PBA2-3

Ref Temp. 27°C12'C ﬁ E 58‘ |D’
1600 imp/kwh 5 oW

@

Guarantee 1 year

CAL .

.. 4953754

Mo By TE A LTD, KOLKATA, inra
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Energy Meter of Autoclave

= W 3
= B

'!'__I
i

\ |

i 4 4 S8
_ . | EGPS Map Camera

Vel £ B Kolhapur, Maharashtra, India
e Apple Saraswati Hospital Road, Near Drainage Plant, Police
Head Quarters, Kolhapur, Maharashtra 416003, India
‘ Lat 16.722435° Long 74.250033°
Google * __ ~¥ 05/08/2025 09:12 AM GMT +05:30
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TS —

- I__—_ - - ~
BENLO BENTEC sma

AC 3-PHASE 4-WIRE STATIC kwh METER !l
Reference 10 1813779 ; 1939 CMLATEN

MonthYear csmizy 415V, 3K '©% A 50 Hz, CLASS-1

ype: PBA23

Ref Temp. 27C2C |1 U D @

1600 impkwh ‘ gL U | "

Guarantee 1 yoar

CAl @

we 4953758 >

Wit By BENTEC INDIA LTD, KOLKATA, mow

u GPS Map Camera

Kolhapur, Maharashtra, India

Apple Saraswati Hospital Road, Near Drainage Plant, Police
Head Quarters, Kolhapur, Maharashtra 416003, India

Lat 16.722435° Long 74.250033°

05/08/2025 09:12 AM GMT +05:30
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Energy Meter of Shredder
" w il i 1| 1IN
ALRRAL L) SHREDDER

s

s _ L
8~ e il
.4"" i t? " f! *l §

ﬂ GPS Map Camera

~ Kolhapur, Maharashtra, India
Apple Saraswati Hospital Road, Near Drainage Plant, Police
* ¥, . Head Quarters, Kolhapur, Maharashtra 416003, India
Lat 16.722398° Long 74.249985°
P 05/08/2025 10:16 AM GMT +05:30
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BENLO BENTEC &l

.
g7 HASE 4-WIRE STATIC kwh METER
2 E.'\ > ST Refarence to IS13779 ; 1959 CWLS e
. Wy o MunWYear w-':‘m " 445V, 3x 1040 A, SGH:_E:LASS1
. = T Pe
N Ryei . 2‘!’(::&20 Bﬂ ’5 f"f”E' H| |
h h e h
I 1600 imp/kw c @

Guarantee 1 year

CAL .

. 4953759 o

wee By BENTEC INDIA LTD, KOLKATA, s

p—

n GPS Map Camera

Kolhapur, Maharashtra, India

Apple Saraswati Hospital Road, Near Drainage Plant, Police
Head Quarters, Kolhapur, Maharashtra 416003, India
Lat 16.722368° Long 74.249973°

1Google L 2 05/08/2025 10:17 AM GMT +05:30
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Energy Meter of ETP

\ Hﬂm \E

L L L

*“""frn.rv vm;

‘ ‘i EQ‘ GPS Map Camera

Kolhapur, Maharashtra India
P6fx+mcc, Police Head Quarters, Kolhapur Maharashtra
416006, India
B Lat 16.722397° Long 74.250186°
Vet 02,!08,(2025 05:50 PM GMT +05: aO

LHTYEON vy L R
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n GPS Map Camera

Kolhapur, Maharashtra, India
P6fx+mcce, Police Head Quarters, Kolhapur, Maharashtra

4160086, India
Lat 16.722422° Long 74.250245°
02/08/2025 05:49 PM GMT +05:30
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5. Display Board at Main Entrance Gate

FEs=ce —

573

. W

-
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Common Bio Medical Waste Treatement Facility
Owner - Kolhapur Municipal Corporation e el
ek Operator - SS Services
Authorised by Maharashtra Pollution Control Board 4=l

R 8 No. J0¢. §. 8 No.29, E Ward, Kasaba Bawada, Near Drainags Plant, Behind Clreult Houss, Kolhapur. 416003 Phons Mo, ST1247E555

11.00 M.T (Per

|I'l inerator

Autoclave

n Generator 82.5 KVA

Kolhapur Municipal
Corporation Area, Karveer, Gaganbawda,
Bhudargad, Radhanagari, Kagal (Rural)

Quantity (In Kg)

400 Kg Approx
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6. Drainage Line and Collection Pit

7%,
»
A8

=g

i ) 6PS Map Camera

Kolhapur, Maharashtra, India

Apple Saraswati Hospital Road, Near Drainage Plant, Police
Head Quarters, Kolhapur, Maharashtra 416003, India

Lat 16.722398° Long 74.249985°

05/08/2025 10:16 AM GMT +05:30
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Drainage Water Collection Pit

"iis3 s

(. a5 . . ‘ﬁ’,’: -~ AT

1 %

® Kolhapur, Maharashtra, India
,% Apple Saraswati Hospital Road, Near Drainage Plant, Police
‘ Head Quarters, Kolhapur, Maharashtra 416003, India
fq Lat 16.722516° Long 74.25009°
& 05/08/2025 09:19 AM GMT +05:30
o R % TGN £
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TRANSLATION OF PAGE NO. 7

Sub-District Hospital, Gadhinglaj
(Government of Maharashtra)
Phone No. (Medical) 02327-226644

Office Phone No. 02327-226642

No.: Ujirug/Bhandar/Hospital Biomedical Waste Service/Date: 2011/2025 — 3840-

41/2025

To,
The Hon’ble District Surgeon,

C.P.R. Hospital, Kolhapur.

Subject: Regarding daily collection and disposal of biomedical waste from the

hospital.
Reference:
1. Agreement of M/s. S.S. Services, Ichalkaranji dated 07-05-2025

2. Letter of the Hon’ble Principal Scientific Officer, Maharashtra Pollution
Control Board, Sion (E), Mumbai bearing No. MPCB/PSO/B-251112-FTS-

0023 dated 12-11-2025

3. Application of M/s. Aarogyam Waste Management Pvt. Ltd., Kagal-
Hatkanangale Five-Star MIDC Area, Tal. Kagal, Dist. Kolhapur dated __ /

/ 2025
Sir,
With reference to the above subject, as per your directions, an agreement has been
executed with M/s. S.S. Services, Ichalkaranji on 07-05-2025 for providing daily
biomedical waste collection services for the period from 01-04-2025 to 31-03-2026 for
this Sub-District Hospital. The said service is currently in operation. As per the terms of

the agreement, M/s. S.S. Services, Ichalkaranji has been collecting the hospital’s daily

waste without any complaints.
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In this regard, as per Reference No. 2, the Hon’ble Principal Scientific Officer,
Maharashira Pollution Control Board, Sion (E), Mumbai has directed that M/s.
Aarogyam Waste Management Pvt. Ltd., Kagal-Hatkanangale Five-Star MIDC Area,
Tal. Kagal, Dist. Kolhapur shall undertake the daily collection and disposal of

biomedical waste from Bhudargad, Gaganbawada, Kagal, Radhanagari and Gadhinglaj.

Further, as per Reference No. 3, M/s. Aarogyam Waste Management Pvt. Ltd., Kagal-
Hatkanangale Five-Star MIDC Area, Tal. Kagal, Dist. Kolhapur has submitted a letter
requesting this hospital to inform their company regarding taking up the task of daily

biomedical waste collection from this hospital.

Therefore, you are hereby informed that, as per the agreement mentioned in Reference
No. 1, the service period of M/s. S.S. Services, Ichalkaranji is valid until 31 March
2026. Hence, in accordance with the directions contained in Reference No. 2 and
considering Reference No. 3, your guidance is requested as to whether an agreement
may be executed with M/s. Aarogyam Waste Management Pvt. Ltd., Kagal-
Hatkanangale Five-Star MIDC Area, Tal. Kagal, Dist. Kolhapur for the daily collection
of biomedical waste from this hospital with effect from April 2026, or any other

instructions in this regard.

Yours faithfully,
(Dr. C. J. Khot)
Medical Superintendent,
Sub-District Hospital, Gadhinglaj,

Dist. Kolhapur.

Copy submitted respectfully for information to:

The Hon’ble Deputy Director, Health Services, Kolhapur Division, Kolhapur.
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TRANSLATION OF PAGE NO. 8 to 20
Certificates issued by Hospitals

Date : 14.11.2025.

To,
M/s. S S Services,

CBMWTF, Kasba Bavda, Kolhapur.

Subject: Regarding Biomedical Waste Management (Collection, Transportation,

Treatment, and Disposal).

Reference: Biomedical Waste Management Rules, 2016 issued under the
Environment Protection Act, 1986 by the Central and Maharashtra Pollution Control

Board.

Sir,

As per the Biomedical Waste Management Rules, 2016 framed under the Environment
Protection Act, 1986 by the Central Government and the Maharashtra Pollution Control
Board, the biomedical waste generated over the past several years, as well as currently,
from our organisation and the medical establishments in Kagal Taluka, is being
regularly and satisfactorily managed—through collection, transportation, treatment,
and disposal—by the Common Biomedical Waste Treatment Facility (CBMWTF)

operated by Kolhapur Municipal Corporation (Project Owner) and M/s. S S Services

(Project Operator).

Through this consistent and complaint-free service, public health and environmental

protection have been effectively maintained.

Sd/-
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TRANSLATION OF PAGE NO. 34 to 36

Date: 07/03/2025
Outward No.: SSS/0UT/25/03/01
S S SERVICES, KOLHAPUR

To,

All Medical Establishments and Members (All),

Kolhapur

Subject: Regarding Biomedical Waste Segregation and Barcoding
Reference:

1. Biomedical Waste Management Rules, 2016 issued under the Environmental

Protection Act, 1986 by the Central and Maharashtra Pollution Control Boards.

2. Our letter dated 15/12/2022 issued to all Medical Establishments and Members

regarding the segregation and barcoding of biomedical waste.
Respected Sir/Madam,

With reference to the above subject, under the Environmental Protection Act, 1986 and
in accordance with the Biomedical Waste Management Rules, 2016 notified by the
Central and Maharashira Pollution Conitrol Boards, the Covid-19 related and other
biomedical waste generated in medical establishments situated within Kolhapur
Municipal Corporation limits and in the rural areas of Karveer, Kagal, Radhanagari,
Gaganbawada, and Bhudargad talukas is being collected, transported, processed, and
disposed of by M/s. S. S. Services, Kolhapur, through the Common Biomedical Waste
Treatment Facility (CBMWTF), thereby ensuring public health and environmental

protection.

During the operation of the project, various changes introduced by the Central
Environment Department are required to be adopted both by the Project and the

Medical Institutions. Accordingly, as per the Biomedical Waste Management Rules,
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2016 (See Schedule 1, Part 1), it is mandatory for all medical establishments to segregate

biomedical waste as per the following colour coding:

Sr. No. | Bag Colour Type of Biomedical Waste

Yellow Bag Human anatomical waste removed during surgeries
(glands, appendix, placenta), blood-contaminated
materials, bandages, plaster pads, dressings, expired

medicines, blood bags.

Red Bag Plastic materials (without needles), saline bottles, saline

tubes, syringes, catheters, gloves.

Blue Bag Glass materials such as ampoules and vials.

Further, as per the above colour-coded segregation, each waste collection bag must
compulsorily contain the barcode of the concerned medical establishment (See Rule 4(i)

& Rule 8(4)).

You are requested to note the following points:

As per Reference No. 2 above, we had already informed you in writing on
15/12/2022, and our biomedical waste collection personnel and office have been
repeatedly communicating the same. However, it has been observed that some
medical establishments and members are still not segregating biomedical waste as
per the rules and are not using the barcoding system.
Therefore, w.ef. 15/03/2025, any waste bag without proper colour-coded
segregation and barcode shall not be accepted.

The earlier supplier, SP Enterprises, did not have a barcoding system compliant
with the rules of the Central and Maharashtra Pollution Control Boards. Therefore,
in accordance with the said rules, our organisation M/s. S. S. Services has
appointed BMW Services (Contact: 7058936199 / 9112476555) as the only
authorized supplier and associate agency for providing barcoded biomedical waste

collection bags.
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3. It has come to our notice that some other suppliers are misleading medical
establishments and members by misusing the name of M/s. S. S. Services.
Therefore, please note that BMW Services (Contact: 7058936199 / 9112476555) is
the only authorised supplier of barcoded biomedical waste collection bags as per
CPCB rules. If any establishment procures bags from other suppliers and is misled,
our organisation shall not be responsible.

4. Hospitals/Medical Establishments must place their order (demand) for barcodes
and biomedical waste collection bags at least two days before the stock is
exhausted.

5. Incase hospitals/medical establishments require barcoded bags or waste collection
bags urgently or immediately, they will be available at the office of BMW Services
(Address: M/s. S. S. Services, Near Drainage Plant, E-Ward, Kasaba Bawada,
Kolhapur; Contact: 7058936199 / 9112476555).

6. Fees/Rates:

A) Biomedical waste collecion bags with barcodes will be supplied at
Rs. 250/- per kg (Rupees Two Hundred Fifty only), inclusive of GST.

For orders above 10 kg, a 10% discount will be applicable.
We request you to kindly take note of the above points.

We look forward to continued cooperation and long-standing association with M/s. S.

S. Services, Kolhapur.

Copy to:
All transporters of M/s. S. S. Services —
S. S. Services CBMWTF, Kolhapur

It has also been observed that some medical establishments and members are still not
segregating biomedical waste as per the rules and are not using the barcoding system.

Therefore, w.ef. 15/03/2025, transporters shall not accept any waste bag from any
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medical establishment or member that does not comply with the colour-coded

segregation and barcoding requirements.



